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GOLD CONTROL (AMENDMENT) BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (VITTA
MANTRALAYA MEN RAJYA MANTRID
(SHRI K. R. GANESH): I beg to move
for leave to introduce a Bill further to
amend the Gold (Control) Act, 1968.

MR. SPEAKER : The question is :

“That leave be granted to introduce a
Bill further to amend the Gold (Control)
Act. 1968.”

The motion was adopted.

SHRI K. R. GANESH :
the Bill,

I introducet

STATEMENT RF - GOLD (CONTROL)
AMENDMENT ORDINANCE

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (VITTA
MANTRALAYA MEN RAJYA MANTRI)
(SHRI K R. GANESH) : Ibegto lay on
the Table an explanatory statement (Hindi
and English varsions) giving reasons for
immediate legisiition by the Gold (Control)
Amendment Ordinance, 1971, under rule, 71
(1) of the Rules of Procedure and Conduct
of Business in Lok Sabha. [Placed in Library.
See No. L¥—263/71]

12.38 hrs,

RAILWAY BUDGET, 1971-72—GENERAL
DISCUSSION—Contd,

MR. SPEAKER : The House will now
take up further general discussion of the
Railway Budget for 1971-72.

We have still some further time left for
the discussion of the railway budget. About
4 houws are left. How much time does the
hon, Minister want ?

THE MINISFER OF RAILWAYS
(RAIL MANFRID) (SHRI HANUMAN-
THAIYA) : About 1} hours,

MR. SPEAKER : So many questions
have been asked foday in the onlling
attention. Yesterday, he wanted one hour.
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But I think that in view of the questions
today, we should not mund if he gets & little
more time,

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Let him withdraw the increase
in third class fares, and then the speeches
will be all right.

MR. SPEAKER : In that case, I would
not mind if we give him four hours together,

Shri Ram Dhan may now continue his
speech,

SHRI S. M. BANERJEE (Kanpur):
When is the hon. Mmigler gomg to reply to
the debate ?

MR. SPEAKER : [ think, at 4.30 p.m.
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wfear ¥z awd) O wrufad @ aw
Wt T A 1T &A1 Wfgw)
SHRI BIRENDER SINGH RAO

(Mahendragarh) : Mr. Speaker, Sir, there has
ben a very strong criticism on the working
ofethe railways from both sides here. But
the saddest commentary is provided by the
Railway Minister himself in his spcech |
should have expected from a veteran leader
like him that before agreeing to read that
speech prepared by his officers, he should
have sacked them all. But I am glad he
has very boldly and frankly admitted g1 the
deficiencies in his department. He has made
a very doleful appeal to this House for help-
ing him in finding solutions to the various
difficulties he is facing. But I do not know
how this House can help him if his own
party and his colleagues in the Cabinet are
not helpful to him, His party 1s dommating
the House and he is a very senior minister.
If he cannot stop all these hundreds of
cases of attacks on trains occurring every
month and thousands of cases of pilferage,
thefts of wires, murders, ete., then there is
something basically wrong with the person
at the head. With due respect to him, he
bears the name of the powerful God,
Hanuman, who could move mountains. But
our Railway Minister has not been able to
move railway waggons even with the help of
engines on rails, I should have expected
that he would certainly come to feel that
there is no justification for his sitting in
charge of this ministry if he cannot improve
things. He is feeling very helpless, If he
cannot prevail upon the Prime Minister to
twist the cars of the Chief Muinisters of
States where they cannot keep law and order,
then who else could ?

I wonld remind him that his Railway
Protection Force could shoot one dozen in-
noecnt students at Rewari railway station
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only for shouting slogans, but he has not
been able to shoot a single dacoit or
murderer when so many crimes are taking
Place every day on the railways. This
Government could dissolve the Haryana
Assembly, dismiss the Government to stop
defections but they cannot dismiss those
ministries in Bengal or Bihar where they
have utterly failed to maintain law and order
cgmpletely. He presents such a pathetic
picture ; I really sympathise with him. He
has been Chairman of the Administrative
Reforms Commission. If the cannot reform
things in his own department, who would
have faith in the report of that commission ?

I would like to help him with a few
suggestions. 1f he thinks the Railway
Protection Force cannot do better, let him
put me in charge of it for three months.
After that, if there is a single case of attack
on any train, I will resign my membership
of this Parliament ; or, he should resign
from the Railway Ministry.

13.00 brs.

MR. SPEAKER : I think that suggestion
is worth trying.

SHRI BIRENDER SINGH RAO: If
Shri Lal Bahador Shastri could resign only
for an accident on &8 railway line, I do not
kaow why our Railway Minister, Shri
Hanumanthaiya, caonot take similar meas-
ures, He should take courage in his hands,
stop all these things, take coal to the
factories, to the poor pcoples’ homes from
the pit-heads...

MR. SPEAKER : I suggest...

SHRI BIRENDER SINGH RAO:I
have not covered all the points.

MR. SPEAKER : I am pot going to
stop you. HTFIY a¥Ey M qg WH H
Qe ¥ g dr s ey Jo B A
ag FEX o7 T °v F vy W wR WIS
ag gy Ay ?

SHRI BIRENDER SINGH RAO:] am
t ankful to you.

MR, SPEAKER : He did not like being
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twisted when he was himself the Chief
Minister.

13.02 hrs.

The Lok Sabha adjourned for Lunch till
Fourteen hours of the Clock.

The Lok Sabha re-assembled after Lunch at
five minutes past Fourteen of the Clock

[Mr. Deputy-Speaker in the Chair]

RAILWAY BUDGET, 1971-72—GENERAL
DISCUSSION—Contd.

MR. DEPUTY SPEAKER : Shri
Birender Singh Rao to continue his speech.

SHRI BIRENDER SINGH RAO : Mr.
Deputy-Speaker, Sir, I am doubtful whether
the hon. Minister would accept my honorary
services. But the situation is so deplorable
that I would appeal to you to advise him, if
not in the public interest, in his own interest
to save his reputation and, perhaps, to ensure
a Governorship for himself, while there is
yet time to resign, Otherwise, I am sure,
sooner or later, and, perhaps, sooner than
later, he would find himself organising a
Sadhu Samaj outside or a resistence move-
ment of which he was talking only a few
minutes back.

It is unimaginable that the largest com-
mercial undertaking of the Government of
India should run at a loss. I would humbly
make a few suggestions and, I hope, the hon,
Railway Minister would pay attention to
them. In my view, there is no justification
whatsoever for increasing the rates of fares
and freights. If he only puts down his foot
strongly and tells the General Managers of
various zomes that anyone who does not
stop the leakage in the Railways would be
demoted or would be forcibly retired prema-
turely. I am sure, if these large-scale leakages
are stopped, at least 25 per cent more
Income can be derived. They can be asked
1o increase the income, the earnings, of the
Railways by 25 per cent at least in a year
and they can also be ordered to see that
there is 25 per cont economy in all expendi-
tre of the Railways, That is not a very
difficuit thing to do. It has been done in
various Departments. The States try to do
tin the Excise Departmeat and in other

oud the income goss up invarl-
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ably. I am surprised and shocked to see that
no mention at all has been made in the
speech of the hon. Railway Minister about
any stringent measures being taken to effect
economy in the expenditure or to stop the
leakages in the income of the Railways.

I would like to give a few suggestions,
particularly, with regard to my area. The
metre-gauge lines fall in two zones, the
western zone and the northern zome. The
metre-gauge system is put in one zone along
with the broad-gauge lines with the result
that very little attention is paid towards
expansion of metre-gauge railway lines. I
would suggest that the metre-gauge systems
in the western zone and in the northern zone
should be placed in one separate zone in
order to receive better attention.

There is no justification whatsoever, as I
said, in increasing the fares and freights.
How can he increase the fares when he
knows very well that at least 25 per cent of
the passengers travel either on foot-board of
the trains or on the top of the railway
wagons. If they cannot even provide sitting
accommodation how do they want more
fares from the poor people ? The condition
of the railway stations, platforms, waiting
rooms, running carriages, etc. is, to say the
least, sickening. They cannot even decorate
the stations properly ; they cannot maintain
the station yards properly. If you go to
some of the interior lines, you would find
that the railway sations look like slaughter
houses, There are hundreds of khalassies,
but they are only working for the station
masters, carrying water to their homes and
their bath-rooms etc. but they camnot give
a better look to the railway stations which
are used by millions of railway passengers,
by planting a few flowering shrubs and
trees,

Thousands of people, like contractors,
licensees, refreshment-room  contractors,
dinning car contractors etc. have become
multi-millionaires up the expense of railways,
There is mo reason why the Railway
Department cannot take these works in their
hands to earn additional revenues : it would
be of help to millions and millions of
persons who use the Railways daily in
providing better services also,

There is a very busy railway line bet-
ween Rewati aud Delhi. This is the fine
on the metre gauge system. About 25 K.
Ms. botween Gadi Harsaru and Rowari only

ileft o be doubled. I this portion i
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i [Shti Birender Singh Raol
also doybled, there wijl be much better
operational casp for traffic between Rewari
and Delhi. There js anoth¢r demand from
my arga. The broad gauge line runs up to
Delhi cantonment from Delhi junction. If
this could be extended up to Recwari that
would be very bencficial as this area is to be
included in the Master Plan of the Capital
city of Delhi. Then there would be indus-
tries ; people would like to set up their
faotories there. They could not do it now
“for want of broad gauge line, on that section
of the Railway. So, industries are not com-
ing up in the area so close to Dethi. This
would not cost much, There are very few
trains running between Rewari and Narnaul,
For instance there is the Janta express train
runping from Delhi. It stops ata place
Ateli in my constituency for half an hour
to take water. These are the 31 up and 32
down trains. No tickets are issued for this
station from Delhi or Rewari, The people
travel without tickets. Railways lose much
revenue. They could very easily make it a
stopping station to prowvide additional service
for Ateli Mandi on Rewari-Narnaul section.

There are many level crossings on the
railway lines without manned gates. There
is no reason in the present modern world.
why we should not provide manned gates
everywhere for public convenience. There
arg many villages and important towns, eg.
Atali Mandi, Kanina and hundreds of
villages where the gates arc without gatemen.
During the day time, the villagers whose
lands a‘e divided by the railway lines could
play their bullock carts to carry their
produce. But after 6 P, M. po traffic is
allowed. Peaple arc virtuyally impounded in
their villages. They cannot get out even if
they are sick ; they cannot take patients out
in bullock carts or other vehicles, So, there
is no reason why we should not proyide a
whole time man for each and every gate.
Let the Minister calculate how many milljon
man-hours are les§ for the nation because
these gates are closed for long hours. Some-
times they close the gates half an hour
pefore the arrival of the train and the gate
man sit uncopcerned smoking. There
should be at least a time limit. Not more
than 5 minutes should be allowed for a gate
to remain closed. There should be a fool-
proof system, so that millions of ‘man-hours
w developing nation are not loss every

&
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SHRI N. TOMBI SINGH (Inner Mani-
pur) : Mr. Dcputy-Speaker, Sir, I am getting
this rare chance after having waited in deep
suspense and with a lot of anxiety for pretty
long time. I represent a region which is
very far away from the nearest railway
station, The railwgy station and the possibi-
lity of railway hnes are further than the
moon from this place, it appears,

Having listencd in rapt attention to the
discussions that have taken placg in this
connection, T would like to observe thata
very important aspect has been forgptten
and neglected for the matter of that.

For making a better analysis of the
sabyect, | would like to divide the ¢puntry
into three zones, The first is the zope wherc
the rail conditions are such that the railway
lines are best arranged ; the second is the
zonce where there is extension byt still theie
18 a lot to be donc yet, ang the third is the
zone consisting of difficult arcas where therc
Is not an inch of railway lines.

Sir, I represent such an area, namely
Munipur which is on the castern strategic
border of the country. The people of this
territory have to travel more than hundred
miles to see the nearest raslway station, and
the only national highway which provides
an opening for this area to the rest of the
country was opened hardly sixty years ago
A railway station or a railway line or what-
ever is related to a railway line is stranger
than the moon to the people of our megion.

When raising this question in the cours
of the deliberations on the raflway budget,
Iam not merely expressmg my personal
sentiments, but am pointing out to the h9n-
Members sitting here, who are represonting
the country, that in this country there are
such neglected arcas where railways have
yet to be extended. T quite appreciate that
the condutions are quite difficult. But them,
these areas also have to live, have ©
develop and have to exist in their own
interest as well as in the interest of the
country. Only by encouraging the develop:
ment of these areas, the country cin strens:
then its economy and security.

Our domand for the gxtession of the
railhead to the Ziribam ayes pf Mapipus from
Siichar or the mgsr by sfation iR f9skan:
which wopld help in Manigut's petie
integration with the pess of e FOURITY ";’z
Yean Yaiend +irge sad again o .ihe. eed
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years, and I remember the assurances and
re-assurances of the successive line of Rail-
way Ministers in this regard. But uptil now,
it is clear that nothing has been done. Even
the survey work has not been taken up.

As you know, Sir the Cachar-Imphal
road has been under construction, and it has
been completed. Therefore, our demand has
become stronger and the need for the exten-
sion of the railway line from Silchar or the
nearby station Jiribam has become an issue
of tremendous significance, which will on
the one hand give satisfaction to the people
that a beginning has been made and on
the other it will develop the economy
and strengthen the security of this arca.

We recall with pride and a sensc of
gratitude the visit of the hon. Railway
Minister to our place as chairman of the
Administrative Reforms Commission some
time back. He saw the difficulties there, We
have industrial possibilities, but due to want
of communication facilities andso many
other factors, in spite of rich resources, this
part of the country could not be developed
yet, and industrial projects cannot be taken
up. This is about the extension of the
railway line to Jiribam from Silchar or near-
by station.

The next suggestion is about improve-
ment of the conditions obtaining today. We
have the nearest railway station at Dimapur
via Kohima. From Manipur round the
year, hundreds of pilgrims go out in groups
to different places of India. The pilgrim
season is specially between the summer and
winter, 1t will be interesting to note that
many of the railway employees who are
experienced in exploiting innocent passengers
serving in the Assam-Bengal sector do not
goon leave at this time ; even those who
were about to go on leave, cancel their
leave. This is a known fact, because this
is the time when Manipuri pilgrims move
out in groups mostly for the first time in
their Jife times.

) MR. DEPUTY-SPEAKER: He could
Write about the details to the Minister,

SHRI N. TOMBI SINGH : I appreciate
the difficulty of the lack of time, Sir. But
the significance of 8 few words said on the
floor of the House cannot also be ignored.
One minuté more and 1 finish. In order to
remove the difficulty of these pilgrims as also
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of ordinary passengers going out from
Manipur via Kohima and then taking the
train from Dimapur either to east or west,
I would suggest that special bogies be
attached frorn Dimapur, to the Assam Mail
and to one of the trains going to Howrah.

1 would also suggest to the hon. Minister
to look into the question of the employment
of adequate Manipuri personnel on the
railway staff who will be able to help the
pilgrims and the other passengers whose
ignorance and inexperience i3 now being
exploited to the maximum by the railway
employees. 1 would, therefore, suggest the
employment of Manipuris this sector.
Employment statistics in this respect now
show nil. So I would again request the
hon, Minister to fill up this deficiency and
also see to it that the extension from
Silchar to Jiribam demanded since long be
taken up as quickly as possible. The hon.
Minister in his reply may be pleased to say
a few words on these points, At least that
would give us the consolation that we have
been heard and our suggestions have been
attended to. With these words I conclude,

ot gty wwwegewe  (Teant) ¢
T WERT, W TW AN G T
swate T § fF 9 g s ¥ W
gz § worw feawr oW &) @A
a3 ofsqw daex dedfewr ¥ g
FUT T w1 §, e qaw few
A G dfew A o wx wowr g
gfr v M d & far sg A
frrareY & o< arer Yo & g ST Y
fray §, T TO% arage S a9 #
FET fEETaT AT §, 48 TF WHN e
TN § | X grea N qg FFIW qwar §
fir ¥ ¥ oY 779 Wt w@rg ;| gwET
sy rard, IEM uw & xog § e
Wa ey ot § fr A ge
A % WX ¥ gy & wrfe
A dewer Af Frgw @A, 24
grdg @), & ¥ gaag o § 5
PreETy deaw g7 darr @ @ daw
A o g, foad W wrw ol dvar §
wiifs Iak gee Wy gz fmr amr §
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% WY W WX AT W LT FW )
U AT |

SHRI K. GOPAL (Karur) : Mr. Dcputy-
Speaker, Sir, I welcome the Bugdet present-
ed by the Railway Minister even though it
isa deficit one. I welcome the measurcs
taken by him to increase the traffic reccipts.
But I will like to give a few suggestions to
improve this.

It is an accepted fact that our railway
system is faced with very stiff competition
from road transport. What are the measurcs
to counteract it? Road transport offers
a lot of facilities to the customer. They
have the door delivery system and .o many
other things. What the business community
needs today is quick service. They are not
bothered about the charge. It is one’s sad
expericnce when one consigns one’s goods by
the railway system, be it by passenger or
QTS or erdinary goods, th t it takes at lcast
three weeks or even more for the goods to
reach Delhi 1rom any place in South India,
whereas it takes hardly 10 to 12 days by
road transport. When such is the case,
what is the point in going on saying that
we are faced with competition from road
transport ? We have to offer better facili-
ties than road transport. Just like travel
agents, we can have goods agents who can
coliect goods on behalf of the railways., It

can be left to contractors for the time
being,

Coming to passenger fares, 1am told
tha}t the fare is below cost and is virtually
enjoying a subsidy. I am surprised to know
that. Today all the passenger trains are
always overcrowded. With all that, they
say that passenger farcs cnjoy a subsidy. I
do not know what will happen on the
g;';y when trains carry only the exact capa-

Y.

Coming to the express trains, when
they leave big junctions, the rakes are placed
Jt"“tﬂ few minutes before the departure of
thc train.  This results in a lot of hardship
0 the travelling public. One cannot just
Eloafew minutes earlier, specially a third
fh‘“ Passenger, and find accommodation in
: h:ttrain. Therefore, it shou.d be ordered
ber all rakes should be placed one hour
tio:;e the departure of a train from junc-
inds, This will facilitate passengers in

g accommodation.

Then, at some junctions thoy display the

tion chart on the platform whereas at

19

other junctions they do not do that, It will
not involve any extra work, except taking one
more copy, if thesec chars are displayed
on the platform of all junctions. This
requires the attention of the Railway
Minister.

About enquiry offices, you will agree
with me when I say that we men do not
possess as much patience as ladies do. So,
it should be a matter of policy that only
ladies should be posted at enquiry offices ;
otherwise, one does not come away with
pleasant memories when one goes to an en-
quiry office.

Therefore, only ladies should be posted
at the enquiry counters.

Then, therc is a class whose interests
are not being looked after. Due consi-
deration should be given to the travelling
staff and their interests should also be looked
into by the Railways.

Coming to my own constituency, the
Karur-Dandagal-Madurai-Tuticorin railway
line is a long felt need. It is an urgent
necessity. The Salem Steel Plant is coming
up and the Tuticorin Harbour project is also
coming up. The area is also very back-
ward, So, the work should be expedited
and the linc should be laid as early as possi-
ble. This is my request to the hon. Railway
Minister.

Finally, some hon. Members here sug-
gested to appoint a committee for various
purposes. To appoint a committee is just
like a man 2oing to the bath-room. A sitting
is held followed by a report and the matter
is ultimately dropped. So, instead of hav-
ing committees, some concrete steps should be
taken by the Administration to improve the
working of the Railways.

Gen. Dis.
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g0 T qF gwe smaw frar s Py
fir e vl &Y g 39 ¥ gfar faw o¥
A ST 50-60 7w & g @A WA
Jor w1 gw & ¥ wf W wyw sh
agt ¢ forad agt & fard ggT o & |

it Tg oW ggw uw qdwT A
TATgraTE ¥ WA gé rewEiE & gé
faeelt aF aredt off Afpm ag S W aAx
#T & 7 § YT ag Tor¢ ZA v f
AT ¥ feeeht q arel &1 & WA o
N & wqdw FEw 5 @ T w AR
WYX & ave g g el a9 WX €
wifE w1 A Gfac g A ¢ Fred
qrEEigT ¥ ard fooet aF oW 9% |

ATEAGIIR UF 9gq 97 1oa S
¢ afew agl ox A WA W g
wifiee A8y § wafd ag X OF T
T wifRE Y €qTAT ¥ W |

& W vl ff wr o Al
%A «TEAT § B o 9y angw AT
ot ¥ TR o qEd dvgw & 99
§ 3% 9 ox ol aw A gE T
gaT § W1 & Iy wpdw wway iy o=
q I TG I AFHGE FAR WP
Lad|

& wgr g} ot agr g8 T
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afer qfe @ ax of wor P §
Wiy & ST T W W § )

ot frae otwd  (war) o Saremy
g, W@ wl AagRa ¥ Al a9e
g i 9wl o & gofed W
o w1 &1 weay fRar @ & gwer
fade w7 g1 o g & wwlag
FaT g f5 R @ wmew & sgEear
#1 v oo oo R wTeET wT oA g
& gt far o &Y 39 & Wi ¥ gy
FW F A wEFR T @ qF Wi oA
toomw O Al § winy el @
T werard & gt gh W F Wiy faw
Sifel & swmeR STd @Y @ &)
Ryl 9 § WA AT G F1GT § WR
foamr s O wAr & A @I
wTar & &g Fweg 2} 3 o Wy
N arg ¥ fawfed § wrdr dar 3w
AT & | WA ¥ fordere gfewmd W
TTTF AT wegAEar Y M AW AG
¥ Y ok oafcarrease e, SO9
X FT 6 &7 A% TG IAGT I AFC
9gar § wifw Wy Ay O ffr & fed
®Y § dqq wrfe wqr v 99w A QW
AT AT & | WX weerd grr anad
 fovea #) gr Ay & fay wiafom
i & fesal & sqaeur Ad v
Forak fi5 oy 341 & wreafess wifgre
T {1 whw qarfer feedi ¥ swvew
WA ag R @ § AR gmEmAl 0
EH w3 qrar v Are wEa< e s
T § ok e @ omar w §
Regmaag o W & 6 wiwr W &
O o gafe A AT T W@
ST 8% qgdr gy fraw WY @rew Wiy
THYET § K WA & Iw wfewrd
A oo sy & wfr gorr « afer &
8 garly g o o G S ey
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Eag g7 @t avht § AR Fewd aga
T8 &% T gL awdlt &)

e g ¥ o ger omg § @
gear fagre &t aoer W &) W
T2 ¥ a1 & qot qw fafe ¥ wvge
¥ f eamr for o aga wrawrs
¥ 1 RuT SErg wreaay § amz @ ol
fadrrr 6 oY T §Y Wk wEr wg
sradiedla @arfy gy T AT M@y @
R g mar A e & iy § fafire
T Arew & gafAg aa N HE e wrdt
Y § ¥ Al @Y § Wi arfEt W
Hef Ryl 9x gua fyaer gzar &)
wfad g at ¥ swar # @A @A
AT AR RAT F AT F wqear @A
FY SRATYT FIAT AEAF § |

T a<g ¥ guewTy WK g ¥
a9 ¥ wygq #7 faara awre § 1 WA
wERY A 0F qX W ewe fr fear
a7 5 qreag W gAAE F dw §
o3y W TEA F@ A WIgW sFedy
#t SrAr AraEaE & Afew wlt v dar
faar @ T WA

ur fmaag g & o wmar o
efaft & e faek a7 Svar qia
&t & et g€ oF oy wew faerd
a1 fora® fF gl sar & aTe-ETg
agi 9w A qdewt sy A gfaa
faenft | 7g @9 T siw el
ety emfa wra £ & ST gArR
TR At wEET F Y 98 v
4 fr @e mar o Tefefc & i §
ow @ wreA fagrd W ow gua-
firar & @wwar § WX faay @ o=
gigmr@ agi a1 ¥ awfr & afwre
1 oY | FEY DoAY g § A
¥ fafiwa w1 & 7fi waw awar § ow-
Tt Ay oft ¥ o g
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[0 e wtedy)
ot frafedr & & iy wom agm 2V od &F G § ot i s fan

Fmamdaad W aid §
ol s X0 Fdard ¥ &) 9w @A
= At ok oAt F fag A A
ot &1 Iy arw § Paafawr wr
e § fry guioan sfoegs wmaw
FomIgaNTFak ¥ Fdeq <
Fear mar & s 7y faafar & ofes
A ey N oftfafy ¥ ) uw
93T af F AT @Y quR Fed gew afy-
FO & afe 7 3 39% fag el ?
& ¥ At 7% IAF A Aq § AifE S
arfas W 9v arar oger & ek
% g wewr 5w ¥ e WY
AT I® gverw ¥ o9 S ) I9 #r
@ | T wHfon f aFfwi A
gEAT gATT & § 1 ga el &y gfsr
gR iy 9 gfaar 3

15.00 hrs.

Fham g fFmreas § o
A ot JAET ¢ I qeg & sArE wER
afeam # ft &) 9T A gew §
qgt N FAATY @A E wgd w4 F av
I geafraa At & g, I A 39
gfaar sema A 91y wAR st
AT § 1 Ik T4 ¥ fag deeel WY
Tga &0 g 1agrag AT wmar & f
fmwT 3@ ey Gav gar mw
IR At § N gy @ ¥4
Fowa g fo M gar gewifaerd § ag
T8 9 = &)

M@ ¥ ©F qiw amgT A A
TN & g ol @ oY faarar s
e ATET ¥ gIN &) 99T AT @Y
g H ger wregw § faemar oy
W A o Ay i A ghear g1

W ¥ K ot wgr fe oY oy -

WY | @F 95 & 99T § Ao wfww ¥
Fgr 91 {5 wrafrs gfe & amR *w
AT B NFAT A 7L oft | IEH =
Wrgg &1 & fre g wEw f& oww
a7 FEitaa W F fay weR
1 @y I s wite sfis
the & sash wiw ft & 39

15.00 hrs.
[Shri R. D. Bhandare in the Chair.]

SHRI P. NARASIMHA REDDY
(Chittoor) : In regard to the railway budget
presented to this House, I would like to
make a few observations on some of the
main features made mention of in the specch
of the hon. Railway Minster.

No doubt, the finances of the railways
have been in the red for the past seven
years. The whole position of finances has
to be judged by the need and necessity for
paying substantial dividend to the geaeral
rcvenues.  Any shortfall in the payment of
dividend to the general revenues is taken to
be a loss and i\ 1s sought to be made good
I do not disagree with the attempt to make
good such loss, but certainly, the mcthods
resorted to by the hon. Railway Minister
for making good this shortfall are rather
undesirable, in my opinion. On the same
analogy, if our public sector steel plants
v hich are losing heavily are sought to be put
on the right side of the accounting books
and the losses are sought to be made goed
by simply raising the price of steel, it would
lead to a very undesirable and anomalous
situation, The attempt that has been made
now to make good the shortfall by enthﬂc'
ing the fares and freights on goods 1s in m
opiniop a blow fo our economy and is2
step which could have been avoided by 3
systematic and further prolonged and serious
efforts at plugging the leakages in the reve-
nues and by stepping up the revenucs from
other directions and by a better and more
effective utilisation of the wagon caps
city.

Wo agree with the laudable objecti
mentioned by the hon. Railway Minister
towards achicving a uniorm gavge o o
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raitways. This objective has been long over-
due, hut the pace at which we are going in
for the achievement of this objective is in
my opinion very slow, and at this rate,
we do not know how many more decades
it will take for this goal to be achieved.

Constituent with the socialistic objectives
pursued by our Government, it is aiso better
in my opinion if along with this objective
of a uniform gauge we also strive for attain-
ing a uniform class in our railways. Ido
not know why such different classes such as
particularly the air-conditional classes and
others should exist on the railways. Judging
by the enhanced revenue that we arc sceking
to get by the enhancement of the fares, we
find that the bulk of the fare income comes
from the third class passengers, but as many
hon, Members have mentioned, the condi-
tions of third class travel such as accom-
modation and other amenities are deplor~
ably low.

In these circumstances, along with the
objective of uniform gauge, our request to
the hon. Minister is to strive to effect a uni-
form single class on all railways.

197

The question of converting uneconomic
metre gauge lines to broad gauge to realise
the goal of a uniform gauge is said to in-
volve a vast outlay of Rs. 4,000 crores. It
would have been better if the Railway
Minister had spelt outin detail the ways
and means and the phases in which this
conversion could be effected.

We have been discussing in this House
the utilisation of the surplus PL~480 funds.
In my opinion, these funds could not be
better employed than for this conversion of
all the gauges into a uniform broad gauge
thioughout the country.

i In regard to my constituency of Chittoor
n Andhra Pradesh, the metre gauge link
bo‘:l‘*-ﬂ Katpadi and Tirupati is a big
port "-N:_Ck. This has been holding up trans-
Cron of valuable fruit and other articles.
moes of rupees worth of fruit have, on
‘mm“m of the metre gauge bottleneck, to be
smli.‘)ported by road to distant broad gauge
i m:!ts and get them loaded from there to
caumog mﬂl:ht places. ‘The bottleneck
feiuhedb? this metre gauge line has already
that are, na great loss of valuable fruit in
ment o[“t-hio the detriment of the develop-
ore, | ¢ backward districts there. There-
immegig, Pd appeal fo the Minister to

1ately undertake & survey of the con-
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version of the metre gauge link between
Katpadi and Tirupati.

If you look at the railway map of India,
you will lines thick and thin crossing and
criss-crossing the country from east to west
and north to south, but we find that the
vast hinterland of the Daccan and Rayala-
seema stands neglected. Absolutely no new
rail link has been established in that area
since independence.

We have all been told, and we also
know, that out Railway Minister is a
dynamic personality devoted to public
interest, He is also devoted to to Lord
Venketeswara of Tirupati. No better proof
of this could be given by him than by
creating a railway link connecting Bangalore
direct with Tirupati via Kolar and Pala-~
maner. This backward area is chronically
drought-affectcd. It has never seen a rail~
way train. In fact there are still aged
persons who have not seen a railway line or
a train.

1 hope the hon. Minister will implement
the suggest I have made to the best of his
ability.

ot Ao o whaX (Arge) @ awafy
nEEy, WY F gy § Ay AT @iy af
§ % gax famre & 7@ WA =TEE,
ngfe oY WY 92T a1 JATHT  FEATAT AT
gogi 1§ ggdm A9 Wk G
WATAZATE I QW QR T ¥y § fa
F goE e FT e s § ) wrfed
a7 ara § FF 3w g8 = &Y qu Ag &%
g% | wafs 39 #Y oqgedr vR AE q
fawdg § =TaIT , AT gH cEWr
waE § 7E @7 a6 |

ey 9z @ & @F welt wEew ¥
wg fr g arw foed o feardde §
gl AE R A, AT W
¥ qrg ux a1E g, fram) gw WA A
#EY § AR 3T O AW @S wAr g |
Fagar g f5 T IEW wEOE wA-
@war & a1 I TER TE TR,
Aftrw grow & firefy wac & fawfor ot
N guwr @A Ay 1 afemag wr g fE
wirfae @ %Y foa g & v AT § AT
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[=ft S0 #o wiadr]
JEN T wEIE § T4 IF 4T FAG
Tl &7 @ wrar ) ¥ Y ag f wgW
fr efafRe N ds o1 d=ma &
fag o ored ST AR E SAH A
o Ewet § A SR gIRr E
SEAT ST At § | GEY SIIFT TG,
fafieex & it sarer Ay ag AR
gar 1 gafag ¥ A fE orEwwar
7Y &, YT & oY ooy aram Al &
& Y Wggw F@IE |

ot NS @ N g & wmaw
wrw A @ @At § ) af gg W
A i f ¥ oA @
AT § | ageAY aTw Y wre A § ) AR
8 & mrew wrd PeAw @E g
AT FY GATE FTT SqTET 9EE TN §
afmT F ot 7 @, T wrOwy
afed | mw ag & f5 W™ g AW
¥ § g gEw g@ar § ) faar
THE T @RI AT Wy F I oTv
qFGT §, IAAT T WA ¥ oy H Iy
ST q¥AT | |7 AW AT WgET )
faaet off i ot ol § XA F 9w
THEET QAT E L AT Y qfwar g
e Wi § e § | gafag W9 A
woAT W et F afd Ao g $T
fear § o N T AEE gL FETIW
qTTRY AW & SeaTiga FT g fR d
W ¥ A A RN Y oy 9d &
WX F ot wlsargat «wit Y s i
§, ST ATIHY T FET T | wiw A& Y
w19 Jar 73 FF gt ¥ IFETR aw
TR W T XA A R ) ag W
AR & a3 a% 9gy wrar § 1 wed ar
arfeaY g ATe Ao F s sy a9
* gy wurar +f dar 4y oy &, @ A
IT YR B AZT A ERAT § ) T A
i Y ar € e ol ww ag Yo
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g gdem ik ool afw smom
e WY I A wEw wN
T T A § 1w AR W ¥ W
Yo ¥ 7 fewfeurar g W ox
Frandfa A s arer rwrd s w
<% =7 fear ST A e #Y gfy FTer
& aF § aFd g |

DY w1 A frafaer ge ) w R,
TEET AT A WAR cqw AT gy {
faware & orrm 7Y wmgar § 1 nfear 3
a7 g, 5O IOy AT A |

& Wi s ¥ s g
T F Al ARg w R@AT 9397
g & W faar fefre amr FQ
g1 ST @ grar W A@
g foT ag «f ar § f fewe SF e
forc av s & fag o g @ s
1§ AW wa AR frar wrar §,
T T H1§ yaeq 78 fpar wrar g |
Ak arq @ oaede T § 9T
PIA FQ L1 W B GEHY G
fraar & @Y 3 oitr dx s EE A Y,
T TR A 7 w2 we g § | T
#F UF, W W] 5OFr q@ aGH

& ot IT § 77 U A @ ;")
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W9 ST | W IAA W A ww §
A} W W awre & feeA ¥ @z oy
Tga o & ag o feerh &1 forermw &
qreft Wy < AT A §, 9g e wrmar g
gt A & gET-IuT qg AT e
2 1 Y wrgw ar § fF & & w
a7 <@ & | Oef g 99 WA ArEA Ay
£ ) IUEY A IWE § W] SETEA F A
IAHT W ArE A @Ar § | e AT FAN
T HIYRT TF N9 W g 1 W Wy
Yur A A TN FT TF AW IqR
T @ q6q § 7 fraar gEEr @ar €
Tz, THFY WY 3G | TW WY A WD
R AT AT A AW F AE g A
21 dewgTw S Fem Qar § WERY,
Fifaa Y oY arAT Sy §, 99 999 aga
sgreT ofte wre g § I A AY 5w
T H ¢ 9 ¥ R HL WY &@r
Y T F e ¥ 9w F fag W
s 1 qaw @y & fag, & A
a1 A gew, 9Ag ALY WA & | @
Y g3 g F AW FT AW wWEr g
€ AT F1 MIT e IETE FT IOIT
ST AT A F | 9EFHT W GHAR FT
F { arf sl &y o wfearear § 3
gegih

Eorare @ ¥ o WY ArEEl FT AR
3 W dg i ¥ o8 EEwl g @
a1 3§ aw FromaraTE-UwEE § T
a% 39F argn 2 A 4@ oY) sEH)
TS o gy ¥ aai gl Pt @ R Y
WIoY e faay ot fif Fem R & Y
TWAT FHwT NI A &9 IS WA A
a+ fisqr omoaT | 4@ WS W WA
WY @ YT § 1 ST TR ST HAT A
gmauﬁmmg f& gux W @™

|

w1 R w7 ey wr %X W
wrsaTyy oY Wy g § 7 g ol
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qx fraet ¥ agd a9 WY § R wUe-
arr d et g @ ar et §1 oW
AMET WAATE FHIAGET O AT {0
@A argA gEEs oA
fawrerare, owh, oot & 1 wER
ATET HIT FE W argw AqSAET A
agdl & | @ F& 99 ofar F1 A |
FY JawT fasra @ awar &, TET Q@ |
WS argq 7g Y O Iw owETR v
faswra ¥ T | 9T Y JwT fawaqare-
fagitraTe % 1 9157 & 4g grew  fw
FE Hqgg i g wEd T W
& wEd | g AR el Y g
e & AU & 1 7 oF g o @ g
= A 57 WAR § IaH JIHT Aedr
qgW ST FAT § | 99 IEAY qg N
ENdFag R T ! oqd wuw
W W wa9 @y fesy qg wowt
fasi | 99 W Y N A ol F
& & gary § 1 i gfar agiadi §
T ST ATYHT SATH FHT 76

&% 91T § Mied 1 womr
FAHT FEwT &Y o, Nt A i,
wefafedaa #Y diw faar sy, o s
AT 1 wHT ) A A ag e A R
AT FAT ITCAT | AR er Ay
fe s & 9w f62 g arfis wrer &
1WA E oA A O e,
giepfas SR KT F1 arw,  fgrew
& AFT FRATHATY q% AW B 0w g §
iR arar W AE o §, A ag W
fawmr § 1 g& Forarr o A &1 w09 Tt
ST AT § | TR WAT 91§ gw wwr
N ag % a@ aff 31 R aga
@ gEr M A E ot q welt W
w1 eq AT A1R¥ | N W AR -
% ] YT §, IUH S T wAN A
#Y g famre T wifghr )
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ot i wx faww (wog) ;&
wrads sfr s wwE wa g 6 oo A
7S @ weagW fram ot @R @
saT fear &1

g o §fF T w ¥ e
fawra # X #1 aga gy awr ) SfEA
WO gl 3@ & Ay W FEgAT 9T §
fe fag o #1 arapferarawdr T
Fifgd s srgier &9 & Swar W
Ffsmar gx & el wrfegy, ag  faww
TATEATEACATAN T W 1
M ST & wigw fawrg w1 afq of
o 99 @ & | 79 faER & uF wreAg
waeq e @ ¥ 1 ag aar @ ¥ fr fagic
¥ W1y WIT P FT GEET I GAT ]
| ¥ @) § v ae w1 fer § eI
W oy Al AWy W oW |
I AEFW a7 HF ¥ AAPIQ 6
W@ ¢ afew g 2w F gy qaR fewal
Fsmy AN $  Fow IO AR
aty ¥ o ¥y wed wf @ g T R
¥ oix agi g wTE ¥ AW dw @
1 arifeal Y 3 wfz & fog =W
# gfasmd « faed & s ag afed) §
78 a1 @ § W A W @l Ay
fei ¥ s e 1 {1 ag Fuw wEw N
wgagm i agur ey & fow
q3 & wawar § fa smagforar &Y @@
¥ w v WA fewwr w9k s
wifgd | W JEN @ET wE qEET
fawrar @t g ¥w & wifys faaw
§ wiRwdd fee® & 9gwr aga I
HE Y GFAT§ | ELANE §  WIHIY
FER & arageslt § afy awwr g
wif sqragifior sow W3 famn & gerar
L 4

wilt agT ¥ WA aedl A Ad
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wd arew frad & e ar S arel
#! a8t ared ¥ uf@fge s & fag
wAT geg quIAR Twr g & guw ¥
U uw &7 ¥ wrar § ogt Ry o Wy
WY are ot 9 et wee ey sed
w7 &Y ot afew o 9w @ W
Y AMRETT A FERAYR qF ww A
Tagy & 2% A @ a7 § 1 ¥ e -
Ffaer i sy A & A oY &
faerr ar | % &1 < & 9 Tk WX @y
A ot oo o Y od% T IuF fa¥y
graro uw gunfag ¥ 1969-70 &
qE 9T I gU s AT A ar ot f
o § AR’ ¥ AN qrl WA qrAr oW
aw 78 e arom 1 e sed AR
Tas! a7 feur mar o x@ argw A
S IR HAFRA MY | qgeht aRIw
gt @ Wl EYEq & frery 7 Aty firenr
At qg YA YU T ER 57 a9
FI W | ITT TAT FY G FT 9ZF 5
wrae § ag AT T ST a@ s
1A A IO RT F WY ger el
g N wwar ofy St Prodt oed g
37 & N aradia # § 1 IE fex g
a7 #g1 & 5 Fflw aewre v gud
EATY $9 AT A AV g §9 T 0
Tga 7€ 1 wfoard § ww gx F@H
FG AT FLATY & | gX qar Ad 5
TR WA Ty sda &
e 77T & 9 F7T 97 99 8§ Foyer W
AT FIAT AT W § a1 T ) g
T N Fagy q wford, fpedl
Nt wfemd, frafedi &t s,
gt N shmf @t @R
AHETS T AE @G wEAH
Ft wferd ) faeelt & aodis @ &
q9g & EWIQ 9 ararg ¥ Qw  qgh 0
T W aTE axE woN W W
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A AT WX 4T I AR Y W
ot oar ¥ fowrr & ST @ frery
®T Jtut foem & 1 ST oF ) g o
aar § fir Yo & ot areg gwTe wiAT
Eo ot dwre @1 T e qeAw
¥ a1 vt w w7 A @OA 9T ¥ @
g & 1 ¥fpw saranfiea, fraral, faenfuay
& SATIHI AT G AN Y HfsaAredi Y
e wgm A farsmrd v g ow
T gwer § frest wgar gre for
AT ] | TEET AFT AG W FAar § aga
W FERY § | 97 T@ WY ARA &7
WA § FIGHT IWIEA &7 aArely 7Y §
7R W faam oK FE0 awT A
q 7 fagr, @Y agi ®reht Wy Az X
¥ @Y gTg A7 TT W}rEX T AT @qH
& aFdl § | vAFY @17 W wed, W
= wT o framr & gearfase s
AT g8 W fawmgr war & few g
A o1 orw wdy B &1 B oaga wew &
W wg wger e weh e =
ey ¥ Iod W T F T F7 6N
a7 &) qg FEoAY B) 98 3@ 9w § fag
TG T, q7 FAT qHC @d @
TN, a7 AL AW FT GLHX  $ qgANT
oy a7 waw wEFIEr & e 9
Sreray ard, Jar e o A= sgran)
UF a8 SUTS TOE W ¥ A A T
Y wren ®Y Paelt Ay e Wy B
Sy |

sTa: feedlt & srE-qTE Age wedr
T & mmdw memd ¥ FAFar ¥
Y § 17 wrawgw § 5 g agd A
TN X o wuw ¥ wowwr a7 2@ F g
A 3§ qgery 7 swwear o wmg |
¥ o ¥ ofew W ¥ WAt A
T A et § O wAE AT
¥ Ao e ond § 1 ar d ww ol
TR W e o o o AT R
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qrer-rfent & it & wardy Y apeqr
wY Iy |

g T & fr X P § graars-
A Y qEre SqTAr § AT w wY ATy
F9 & | Y% frwmr &1 qore faeger -
T WY AT Y a<E &1 gy Weaw ¥
1§ 77T fasre ord, oY ard arf #Y ag
e ¥ & o ot frart & S aw
Tt agwr aar & ) T wwT< o frwy
¥ otz w7 gq 797 fgemr [y st
i @re @R ¥ v wlafel ox e
garmar &

& guwar g B w9 & g & -
femrft & frq GgAT &7 srreaT T
o ¥ IOEIE F1 A § 1 9d N O
o Xy dgdt a7 a@T AT A @ W
st gad F @ awA § 1 o€ rw
¥ frae & goma gsw At & g
agre srAr gard Dfya Afadl & w3ge
& awar §, afvs o€ we & frog g
AT ARG @RE
Ft aft yedizar & faare w7 g |

Faw foeclt &Y Ay, afew area,
wgTg WX gE qig foay ad-a® ags
& ar s wedi W vawmfaat § 9%
I AT WA AT W FT I FqIRT
qers g § 1 % fag agt ox Y
' SuET WS swawdr v wifgw )
faeelt at Wrka W oY & gad S
acs &Y A & Ay ¥ el o favg
srgear g wifge 1 § wwwar g e i
fawrr & SemfasTd wiR oo e
ST TS A I | Aty F ermfewt
a3 garaform 3y W § aga W
AT § qdT § W waT WY Y wga
s freaT &1 g s it s
T wHT &7 wsely wrell A Aww wod
wifye | gut ag & 66 fded o wow
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[ <m 777 fawer]
ard &Y agt a€ N ¥ v vy §, o=t
weal) are o o wuard A v &

¥ I faumr & smdar e i a@
T F, @ q ¥ foet &, @i WA &
ofcar & g5 3w wfeat wwrg o1 | 9
& grg & mfgal * qrar «f s@rs oy,
foadr frecht &Y et g€ wrandy stz afEi
¥ o1 FT wearest, AN SR an-
qific £ s #Y gfaar sgeey @
o | feesflt Y . ¥ Y 3fg @ @
£ o)< ggi a3 wFE A o e B, Y
Y gedy sqFeqT AT 9 g¥ W WA
937 |

it T WA qrear(AFT) : gamfa
weteT, aawaw & WIT F IgF WATQ §
5 oTT ¥ gR 9T 9 I 79 /@ -
frgq fagal o st @ #1 gIEET
a1 frar 1 a9 § 9w § gy faaiea-
& &1 gAEmHl &) T GIHC FT A
femrar =TEAT E ¢ AT 98 TOHT &, @I
trar amar & fF fawre F1 0w ol F
ooft o AG A AW Y A A
aga #1d gur N R, 9@ g Fromreaw
wEN

U A AT 9T FQAY W w”-
o W @ qary T, afvw gw faae
FAGEAT AT FAR W A [AY AT FATT
¥ geaed § g6t & e 77 W 9war Ay
I A M @R Y A o AT oy
& | wwrge & faate, A eam-fagm
g1 gU gAAgR a% 7% ¥ Argd g9
& fog ww sar Al & snfia w0 @),
qT gATIET FIFTC FT 77 70 TF I9
sic i war g1 vaaf T wgm &
gw o & f e, avi, agr Ak
Y, K1 7@ /A JAAT N 7AF fAFQ-
T & TIF TFHT Y 9T & Fward
w0 90 frenfizT @it |
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¥ afedl & wa & s arfydy A W
¥ar qx & fade Fxar qear &1 gw afc
feafs % 5o 39 #1 w2 T whag 4@
& 1 9% e & =iy A< Faar arg ¢ mfedt
¥ gat ofie et § s ow R 3 ge
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¥ Y AT gy swar w6 feaar
AT IRAM WX WY guraw §F gAR
T, 7 wnwEa: I ghar fF W
F OATRAT 997 ) Xy miywia) &
sfFaed HRee 9T @ra-|ra a4 & qrfri
WX g-git aqrafal &Y far foee
aryr 73 & fqu o aro e
g fear smar § 1 SR § Sy R @1d
SET ¥ waver faard sy @) *AW W
word w1 A o gu wverfal w1 @
A qu ft wWr <gar ) e
& Rt 71 ararEw gfwa w@ar

T ¥, @ odo wiT dwgA W
¥, a9g & e qm o g o @
g § 1 Tyt P o Y o ¥ AT
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ATH TAST T EHFT A FT FF |
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SETET HIT FAATAATT w@AL 9T Ay
AfaFT-an arfaat &1 Jzz G0 Far )
T AW OF AFA g AT 2 F AR
oifaal & arg wAarDr w25 F 1 FaArg-
qrq U qfay fgeam g et e
guar afvary 997 PE-ge g== & 4919
AT T § 0T E | 1T g=4) 6 EF
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fedr qur Gerar #i gatar Fge wwar ¥
¥ 3@y 7 &1 sqr7 3@ A< Frwiag
T g4 fa3aa #7ar weAr § w7 9%
TH GFIT AT WCIATT ITT § 2T AN
AT qI-JIATR FT AFGRETE AATATT
7 qfrq fwenlr |

g FI ZW STA AT ;I el
Fimer wrfs &Y Sy F faw 90 ufyes
@y gfurriay e 3 & Wy |
T A AFAIT ANET AT AT AT H
a1 fzAmr srgar g wifE s A
FL o AT I A FIT A FAAT
A 3T /AT ITAST N AF |

SHRI Y. S. MAHAJAN (Buidana) :
Mr. Chairman, 1 congratuiate the Railway
Minister on the Budget presented by him.
The railways are our biggest commercial
enterprise and represent an investment of
nearly Rs. 3,200 crores. Naturally, it is
expected that they should be run on sound
commercial principles. But since 1964-65
the finances of the railways have becn in a
bad shape. So, this vear the Railway
Minister has come forward with certain
increases in railway freights and passenger
fares, increases which, in my view, 1 agree
with the Minister are of a marginal character.
In the very trying and difficult conditions
in which the railways are working, [ think,

favi-
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the Railway Minister has done his best to
make for their smooth functioning and

efficient working.

As regards the increase in railway freights
1 would like to bring to the attention of
the Railway Minister only one point, namely,
the excessively high rates which are charged
for transporation of fresh fruits. specially
bananas. 1 am interested in this matter be-
cause my district, Jalgaon District, produces
bananas worth about Rs. 20 crores every
year and this crop is transported mostly to
Punjab and Delhi. 1 think. everyone will
agree that bananas are the poor man’s fruit.
They are par excellence to fruit for a poor
democracy like ours. Last year the Railway
Minister stated in his Budget Speech that
the average rate charged per tonne kilo-
meter for goods had increased by 61 per
cent during the period 1950—70 but so far as
the freight charges on bananas are concerned,
during the same period the rates increased
by 300 per cent.

15.33 hrs.

[Skri K. N. Tiwary in the Chair]

For instance, for a wagonload from
Bhusaval to Delhi the rate was Rs. 592 in
1949 but it increscd to Rs. 2,000 per wagon
by April, 1970. After some representations
last year the Minister was kind enough to
reduce the charges to about Rs. 1,800 per
wagon. The increase in charges was due
partly to an increase in the rate and partly
to the increase in weight charged per wagon.
First the weight was increased from 170
quintals to 185 quintals and then it was
increased from 185 guintals to 203 quintals
for a wagon load. After some representa-
tions again, the weight per wagon was
creduced from 203 quintals to 185 quintals,
Sir, the price of bananas varies enormously.
But we find that in the last 20 years the cost
of production has gone up steadily and as a
result of the excessive freight charges many
an agriculturist has come to grief. This
vear the railway freight for a four-wheeled
vehicle of bananas is even more than what
the railway earns on a first class or air-
conditioned bogie for the same distance,
that is, from Bhusaval to Delhi.

Does it mean that the transportation of
bananas is regarded as more important than
traffic by air-conditioned coach between
Bhusaval and Delhi by the Railways ? . The
maintenance of the present rate structure

L
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will rum many of the agriculturists. This
will lead to the cultivation of other kinds of
ifruit which are more expensive and that 18
Iikely to be a contributory factor to the
nflationary trends in the country I there-
fore, suggest to the hon Minister that he
should follow the practice which was being
followed between 1964 to 1969 and charge
the weight per wagon for 170 quintals,

Secondly, the hon. Raiway Minister
should also explore the possibility of start-
g a quick-transit-service which 1s being
followed on the Western Railways between
Surat and Delht  We find that the Western
Ratlways charges much less between Surat
and Delhi for a wagon load than what the
Central Railways charges between Bhusaval
and Delhi,

Thirdly, I would request the hon
Railway Minister to provide specially
designed or suitable wagons for transporting
perishable commodities like bananas At
present, there arc no special facilities avau-
able for transportatron of bananas which 1s
a parishable commodity. I hope, the hon
Railway Minister will kindly pay attention
to the three points that I have made and
do the needful to save thousands of farmers
m Jalgaon district from ruin.

ot gower T (qTeR)  gwmafa
ogeg, ¥ gargrw A e W e
wga w1 o few@rAr Amgar g @ay
9 ara 7g & fp wlee ¥ g & fa
T @Y w15 A€ oeft ok fog
TOrEYT TR FY A & & 1K am
#r o€ fr ag ag frggr @ g Wk
oyt @ I sarER frgd wonfa
¥ W § ) gak fag ATd dET AW
I ot | 77 frdew A wlee ¥ Wiy
&7 W AT & IEX FE wrATRA T
e &, wfg ot wew ww
e 8 T = § o W@ o fymR
A § I Wi R favw w7 ¥ wr
¥rwfgg 1ag o gwer § Wiy &
YT T IEN T ATET N @ Sy

7 Qi wrk ¥ gfiewr § wraft
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Tl O g oy wwA § B avh
ToreqTa FT 0F WRNAF a ) wgy
& wgmErar At WY WA 9
stgge @ O gf wEN @y qv A
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A AR A TN\ K g f5
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Y smaeyr @ | fedt Mdy ¥ gAF fav
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g 1 Ta% fov gua &€ e wvr A fr A
e qrelt § AgHATAE qrTAY @ wieArs
AT QF JAN FY AT sgqear A
wrg afFT qaane ¥ gy o Ay )
gan %t a1 wgr fr arelt 1 @ TR
& AT VI 7 ¥R | SATRT § SaATAT AW
9T § @ A § s el & A
AW FEAEETE WA & a1 awat I
g1 ar e fF arely qT SAET A
Farr J1g fSaw faw % are @ 19
g1 gl Fr @A g uw gaar A
TfeE §2T HATT A Fgr # A
T @ §1ag a@ @ gaafed
T § 1 € ¥ wrw arg & S of-
aT § 72t X gy away ok @9 #
e agr g o oT ot g A FE
WY & AT T g wgw @@ wedr 7
T ey ¥ gud v are goewer {7
TEE AT X Y wgr fr gy 9T TN
atfr it qawr e ¥ fag e @
MY W AT TG AT w7 A
W AP AT aF 9 e A AT
e T & 1 et @ & g @ W
foftorer #o% § W1 W W, I
ARG T § fr grer dymae 0
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sfrg afew orelt Rww oifs o aga
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FQ § AW 12-12 A % A9 qHT-
Al Fw ) wyER § e ww-
ToaT 99 Y & 1 3 1@ fag o srow
AT I § 999 AT AT qrede &
Y dqe T @ Y am wem
g fagrena & wa o aff @
ST 9TAT SWTAT &7 W W & 6}
foq awg & i 4g Taw #Y raw-
HAT TET ¢ | qUHZ |

SHRI D. D. DESAl (Kaira) : Whilel
sympathise with the Railway Minister, my
forefathers had some shares in those Railway
lines and in those years we considered them
as gilt-edged securities because there was
consequent revenue from these securities.

But, in recent years we find that our
Railways are making losses. Now, I have
some suggestions to make.  Firstly, the
Railways may be divided into smaller
divisions which could be managed more
profitably within their budgeted balance-
sheets, so that the Railways may be made to
earn a minimum revenue that is at least the
equivalent of interest rates which the Central
Exchequer may obtain asa result of income
on the investment made.

Secondly, the railway alignments may be
taken up at the earliest and the minimum
statutory limit of speed on the railways
should be 60 miles per hour. At present
there are some idie capacities and wastages
which we cannot afford, because, the over all
expenditure is based on the time factor.

This expenditure could be brought down
if we align our railway tracks and resort to
a 60 miles minimum speed with greater turn
round.

Thirdly, 1 would request the hon.
Minister to concentrate on such arcas as are
potentially revenue-carning, particularly, for
example, tracks in Gujarat on the Western
Railway which are revenue-earning. On the
other hand there are certain tracks which are
causing certain debits to the Central pool
with no future. It would be profitable to
us to concentrate and increase the revenue
somehow or the other so that the railways
are nota drag on our budget or om our
plans, but they contribute to our expenditure
and to our plans,

I would like to refer to the continued
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delays that we are suffering on the Western
Railway between Surat and beyond. This
is because the Tapti and the Narmada are
flooding those tracks every year and the
trains are, therefore, usually a couple of hours
delayed. So, tbese tracks nced rectification
5o that the delayved conld be removed.

There are also one or two minor items
like the tracks between Nadiad and Bhadran.
This track has been of a narrow gauge. This
was expected to be widened. 1 would,
therefore, request the Railway Minister that
this work may be taken up at the earliest. 1
would like to make a similar request in
regard to the extension of broadgauge from
Sevalia to Balarinor to Birpur to Lonavda
and Modasa in Sabarkantha district, which
arein an under-developed arca and that it
may connect right up to Udaipur. This
request also may be looked into and the
earlier a decision is taken and work started,
the better would it be. Thesc are the areas
which generate a lot of weatlh, There are
a lot of traffic, there arc goods, and there is
no loss, and there arc no thefts, and there is
no burning of railway wagons. The pcople
are also law-abiding and peaceful by and
large. The revenues potentials are excellent.
Therefore, the railways could profitably
exploit these opportunitics for their own
benefit and providc amenities at the same
time to the community and devclop the
country as a whole.

st gg At wued  (FAEH19Y)
garafy wgiEa, a3 #read 3y g g &
3w 7 gag agl afeqs AvEElwT H
T IR G q1& T 'Y f@aEr T
2| zaFr FTOm A7 g asar § fFous
YT § o uwefow feefie & 99
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QA GHITATE FT TE A97 €T AT4AT § |
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fipar ar fF qAeaTEl § qiF T & SHIET
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SHRI NARAI:N CHANDV'PAMSHAR‘:-
(Hamirpur)': The Railway :Budget does-net:
provide -a -ray- of hope for the porthern:
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regions. ' | had stated in my. interisn budyet:.
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there because there is no industry. I wish
that some kind of hop his provided to us
so that our State also comes up to the
standard of other Statesand there is some
industry in that area.

There are many new lines urgently
needed for instance from Jwalamukhi
Road to Jwalamukhi Mandir and beyond
up to nadaun. But not to speak of
new railway lines, even the existing lines
are in a hopeless condition. I may bring
it to your notice that from Hoshiarpur
to Jullundur there are many buses and
the traffic by rail is decreasing day by day.
Again it is a vicious circle. Since the trains
are late by more than two hours while the
buses cover the distance within one hour,
there is decreasing earning for railways on
that line. If this continued late running of
frains is not stopped, then one day the
Railway Minister would order this line to be
dismantled. Since there is late running,
there is decrease in revenue, and since there
is decrease in revenue, a demand arises for
dismantling the line by the Department, 1
wish the Department looks into this aspect
of the situation and feels that the Depart-
ment itself is responsible for the late running
of trains, What is the justification for a
railway line which caters to the needs of
the people like this ? Buses carry the
passengers in one¢ hour and the railway
train is late by the two hours. This is the
hopeless aspect of the situation. Similarly,
a train has been provided from Delhi to
Nangal Dam, but unfortunately it is late by
two hours almost every time both on its
outward and inward journeys. I have to
travel by this train almost every week and
I find that this kind of situation crnnot be
tolerated. It is painful for the people who
are sitting inside the train as well as for the
people waiting on the platform. The train
does not come in time and the whole
programme is upset. Therefore, this late
running should be looked into and the
Department seould provide some remedy.

I am thankful to the Railway Minister
for the dieselising Srinagar Express the
train from New Delhi to Pathankot, but
one more train is needed. There can bea
weekly train to cope with the extra rush
that is there in these days. Also, & new
train is needed on the Kangra Valley
Railway, which is a line catering to the
hilley area of Himachal Pradesh, but which
is & very Small line, a narrow gauge line.
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So, its capacity is limited. So, I would
request the Railway Minister to took into
the demand of the people for providing one
more train in that area.

I have visited the Railway colonies in
Ludhiana and some other aeas. I am
ashamed to see that these colonies do not
even have elcctricity. 1 wish the officers
visit these colonies. There is no sanitary
arrangement worth the name. Peoplc have
to live in such conditions which are shame-
ful to the authorities as well as to the
people who are working and living there.

I am thankful to the Railway Minister
for the restoration of the hill concession
tickets, but [ may point out that formerly
they were available for passengers travel-
ling 240 km, while he has now raised the
distance to 400 kms. I request him to
1cduce the distance agan to 240 km, because
otherwise it is not giving us what we
wanted.

16 hrs.

1 am thaokful for similar other conces-
sions provided in the Railway Budget, but
I would plead that the administration
recognises the vital importance of ¥imachal
Pradesh as a border State. Its borders
touch China on the one side and Jammu
and Kashmir on thc other. Whereas the
Border Roads Organisation is providing
road from Manali to Leh and other areas,
I am very much pained to say that the
Railway Mimster is not paying the same
attention in this regard. I hope he will see
that Railway traffic is as essential as road
trnasport. Competition between road trans-
port and railway could be cut down to the
minimum if the railways are run efficiently
and if the trains arc faster.

Whereas Japan has set the record for
the Trains by running them at a speed of
100 km. per hour, our fastest trains are
much below this standard. Even the fastest
train that our country has got, namely, the
Rajdhani Express, which covers a distance
of 1,441 km in 17 hours that is the fastest
train in our country does not run to the
norms of 100 km. per hour. I wish the
speed of our trains should be maintained at
the proper rate by checking of stopping and
the late-running of trains, so that the
passengers do not fesl the pinch and the
others concerned also do not feel the
pinch.
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Then, some other amenities in the trains
are very much needed. The -coditions in
the compartments, especially in the third
class compartments, are below standard at
any time. I wish some attention is paid to
this aspect of the problem also.

SHRI B. K. DASCHOWDHURY
(Cooch-Behar) : Mr, Chairman, Sir, at the
outset, I would request 1the hon. Minister,
that in future before he presents his budget
speech, he should read it very carefully.
Perhaps he is unaware that in the entire
course of his speech, there are certain
contradictory facts, contradictory statcments
and contradictory lines. Perhaps he is still
not aware of the fact that there are certain
officers in the Ministry of Railways and the
railway administration it self who are really
anxious and interested to place the Minister
in charge of the railways in difficulties.

There are some lines in the budget
speech, which I would like to quote. At
page 3, this is what he has said :

““The Eastern and the Southeastern
railways which account for 60 percent
of the tonnage carricd by the Indian
railway system as a whole, and hold 40
per cent of the total number of broad
gague wagons, continue to cause
anxiety.”

The facts are coming out. There are two
factors, namely 60 per cent of the total
tonnage is being carried by the Eastern and
the Southeastern railways ; and by taking
only 40 per cent of the total number of
wagons that are in wuse. In the next
sentence, it has been explained that it has
caused anxiety because of ceriain troubles
like law and order, strikes and lock-outs and
all these things. But may I ask the hon.
Minister, if that be the case, if this parti-
cular zone, covering portions of West Bengal
and Bihar and some parts of Orissa, 1if this
particular zone covered by the Eastern and
the Southeastern railway can bring revenues
to the Railway Minister to the extent of 60
per cent of the tonnage and by utilising only
‘_¥0 per cent of the total number of wagons,
is this not the most viable, the economically
viable and feasible area to which the
Railway Minister ought to have given much
more attention ?
Here, in another place, at page 11, it
has been said :
“The traffic pattern having changed,
Wo have now to develop the North.
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South routes covering three Zones, the
Delhi-Bombay and the Bombay-Ahmeda-
bad routes...”” and so on.

How could the Railway Minister find
from the report of the Railway administra-
tion that the traffic pattern has changed ?
Had it been changed, this particular zone
ought not to have carried 60 per cent of the
total tonnage only by holding 40 per cent of
the total number of wagons. Is it not in-
consistent ? Is it not contradictory ? Is
it not good enough on the part of this
bencvolent Railway Minister at least to go
through it before he makes his speech ?
Only one or two I will mention ; though
there are many others. I would humbly
request the hon. Railway Minister to go
through them.

Here, it has been mentioned that
“Owing paucity of funds, the Railway
Minister is not in a position to proceed
ahcad with much of the works that are in
his mind.”

But he was good enough to say :

““We are constantly and continuously
reviewing the position in consultation
with the Planning Commission and the
economic ministries concerned. The
railway plan is a flexible one and as and
when new works are demanded by traffic
demand, the necessary resources will
have to be found.”

I do not know how it will be found. I
resources could be found, then why this defi-
cit budget ? Why are you putting the
burden on the poor passengers and com-
muters for utter ineffieiency of the railway
administration ? They are giving certain
succour here and there, even though they
are short of funds and they say, for imme-
diate necessities resources will have to be
found, From what source ? We found
from the statement made by his predecessor
year before last that the amount to be paid
to the general revenue was not paid. It
was freezed. Even this year, from the
accounts it appears that it is partly freezed.
But the Minister has no where mentioned
as to what happened about the Railway
Convention Committee that was formed last
year with one or two Members of Parlia-
ment of the last Lok Sabha, to go into the
rate at which dividend should be paid to
the goneral revenues. It has not been
settled yet. When ths Midister comes before

the Houso with the new budget, we expect
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thit e would mention those policy deci-
sions at least.

. My colléague, MP. Mandal, mentioned
about the branch lines that have to be
restored 1n all the zonal Rariwavs, We
have mentioned since 1968 that two flood-
damaged branch lines of tho N.F. Railway
showld be re.openod, 1In 1969, the present
ministsr's: predccessor was govod enough to
say that this would be done when the mon-
soon is over, In [)70, it was sard that a
tachnicAl comnutteo's report iy awaited.
Then, it was said, we have received the
report just now ; we will go through 1t. But
sinze theh nothing has becn done, Ianumer-
able letters dnd representations have been
made to the minister and so many questions
hava been{tdblul. but he has not considered
whether hé is going to restére the Jalpaiguri-
Hdldiban line and Domohmni or Lataguyi-
Changrabandha line. These two hranch
fines wete heavily damaged by the great
October flood of 1968. I know this matter
was referred back to the Zonal Manager of
thg N.F. Railway, who submitted a report
that 1t needed about Rs. 78 lakhs to restore
them. But [ 1cquest that the rmnister
shquld not be fricghtened only by that
Rs. 78 or 80 lakhs. Repently the matter
has heen substantially changed, because 1t
it was thought that 7 lakhs cusess ol water
must pass through the rmiver Tista and the
ratlway alignment should be strengthened
gnd hightened to the extent it can cover
this entire volume of water, so that it may
not be ditnaged turther. But thereafter,
h#ving taken up the programme of the
North Boengal Flood Controel Commission,
the edlire area has been covered and he
should krnow that he has nothing to fear
from the foods whatsoever, if the flood
protection work goes on properly, He
shauld sse that these two branch lines are
restored immediately.

What 15 the sondson of the scheduled
castes snd foibes wm the railway admimstre-
tion 7 Very recontly it has been stated that
m.the eatire ratlway adoypisizatson the pro-
portion.of Schedulnd Coates and Scheduled
Trabes is as follows :  Class I 3.4 pex cent ;
Class II 3,2 perrcent, Class {Il 86 per
ot and m Class, IV, gonsuting of i sweepers
and other 17.3 ppr cents  3s ft preper that
the socially ostrrcised andappreised poople,
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people for whom we shed tears, people for
whom we have given so much of consti-
tutional guarantees should be given thus
tregtment ?  Should they not be given
justice m the hands of the Government ?
It was suggested by a parliamentary com-
mittee that in the Raiiway Servige Com-
mission  at  least one member 1n  such
Commussions shonld be belonging to these
people.

MR. CHAIRMAN : In spite of my
repeated requests he is not rcsummng fus
seat. So, whatever he says now will not go
on record

SHRI B. K. DASCHOWDHURY : §ir, 1
have not said anything irrelevant.

MR. CHAIRMAN: But there are
so many other hon. Members who also want

to speak and the time 1s Limited. Shr S.
K. Sarkar.
*“SHRT S. K. SARKAR (Joynagar)

Hon. Mr. Chairman, I cannot fully support
the Budget, prasented by the Railway Minis-
ter, although [ ntended to do so. Nowhere
in the Budget mention has been made about
the corruption and inefficiency that we find
in the Raitways. 1, thercfore, must say
that the Mumister has not said anything
about the corruption and departmental in-
efficiency in the Raitiways 1n lus entire
Budget speech, Sir, we have some expericnce
of the corruption and inefficiency that the
Railway departments are subject to.

1 shall particularly confine my speech to
the problems of Sealdah Division. There
1 have found that everyday trains do not
run in time and very often railway wires are
cut ; of course this has been admitted by
the Ratlway Minister in his spgech. But we
want a rgmedy for it. Lakhs of rupees are
being gpent to maintain the Raijway Protec-
tion Force, But every day there js some
trouble jn the Sealdah division—either the
trains do pot run thzre regularly in time, or
the transmission wires are cut or the triins
are sometimes burnt, As a reguit of all
these troubles lakhs of commupers, who
depend upon the regular serviz,e of the trains
m the Sealdah division, face great difficul-
ties in resching théir destimations. You
must know, Sir, that trains in the Sealdah
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Division carry the largest number of daily
passengers in India. But in order to remove
all these troubles in the Sealdoh Division
no efforts have so far becn madc by the
Railway Ministry, It is my complaint that
the Railway Protection Force, in connivance
with the anti-social clements, are responsible
for all these troubles. If today we travel
by train in Sealdah Division we shall find
that some compartments are without doors,
windows and even fans. In some compart-
ments we do not even find seats.  In cx-
treme winter the people face great hardships
winle travelling by trains in the Sealdah
vision,  During rainv season it so hanpens
hat sometimes tain waters fall upon the
licads  of the passenzers,  If the railway ad-
minwstration goes in this manner, the situas
tion is not likcly to be imnroved by
merewing the passanger fares in the name
of the deficit budget. Because of the rise
i paswsanger fares the poor people are 1o be
aflected ultimately., I find that the Munister
wdins (o aise rupees clevea crores by
ivieasmg the train fares. [ am sure this
rvome fiom the increased fare is not going
1o benefit the poor passangcers.

1 feel that the Government i incurring
losses to the tunc of Rs. 10 crores because
of numerous thefts occuring in the Railways.
Inorder to prevent such a loss what stens
ate the Government taking? Then, wc
have noticed that food grains carried by
wagoas are very often looted by the peopie
afier breaking the wazons and because of
this the Railway Admunistra.jon has to pay
the heavy claims of the affceted pzople. 1
do not find that any remedial steps to this
effect have been proposed in the Budget. 1
fecl that in order to remedy the troubled
Situation prevalent in the Eastern Zone,
Purticularly in the Sealdah and Howrah
Dwisions, the Government should appoiat
4 special Committee consisting of the Mem-
bers of Parliament belonging to those areas
d}xd their suggestions may be invited by the
{tovernment. We have many unemployed
Voungmen in our State and if they are en-
lfustcd with the work of Railway Prote:tion
lu'rce~especia.ny thnse youngmen who are
lving in villages near Railway Stations—we
heed not maintain th: h e sta't of the
Tulwry protection force. In this wav I feel
that the work of protecting railway property
w1l become easier. Apart from this, this
“rangement wilt help us to bring these
Yyoungmen, who are gradually becoming anti-
>¥cidl elements for want of employment tQ

JYAISTHA 11, 1893 (SAKA)

Gen. Dis. 226

our fold. Therefore, 1 shall request the
Railway Minister to apply his mind to this
suggestion of mine.

I shall now say two or three more points
which specially relate to the Sealdah divi-
sion. I have come to know that the daily
passengers there are now demanding the
withdrawal of the electric trains, Instead
they have been demanding for the introduce
tion of steam ecngines. People say that
because of the theft of overhead copper
wires almost daily it is impossible to run
the electric trains there. Therefore, I would
like to Anow from the Railway Minister
what 1omelal measures he has in his mind
in regard to such a situation,

Then, 1 would like to know from the hon.
Minister what arc his future plans about
Calcutta. We have been hearing for a long
time that underground and circular railways
will be introduced in Calcutta and also we
have heard of the suburban dispersal scheme,
But nothing has been done so far. So how
long will the Government bluff us on these
1ssues 2 This question s also being asked
rencatedly by the people,  We do not want
to carry the same bluff.  Tnercfore, T feel
it my duty to raise this gquestion to the
Minister.

One more question ! will raisc and that
was also raised previowsly by other mem-
bers from West Benzal.  You already know,
Sir, that the narrow gauge line of the
Martin Burn Railway Company was closed
and at the time of 1ts closurc assurance was
given by the Government that the affected
employees will be absorbed in various depart-
ments of the Railways. When the Martin
Burn Railway line in Northern India
closed, the affected employees there were
absorbed in other departments of the Rail-
ways. But the employces of the Marlin
Railway in the Eastern and South Eastern
Sections are not being absorbed in other
Railway Departments. 1 have come to
know that Railway Board in connivance
with some trade union elements is trying to
prevent these people from being absorbed in
other Railway Departments. We have also
come to know that the efforts are being
made to reopsn the Martin Burn Railways as
subsidiary railways. But in this House a
clear assurance was given by the G yvernment
that employces of the Martin Burn Company
will be absywbed in other railway depact-
ments but nothing has been done so far to
jmplement that assurance. The delegation-
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of the poor employees have already come to
Delhi and they have been waiting for a
masuber of days to see the Railway Minister
but the Railway Minister has no time to
meet thosc people because he is very much
busy with the Railway Budget these days.
I want a categorical assurance from the
Minister that the delegation of the em-
ployees which has come to Dethi to mest
him will return with this assurance that they
witl be absorbed in other dcpartments of
the Railways.

One thing I would like to say that we
have adopted the socialist path for our
country and that path cannot be followed
by increasing the third class fare on the one
hand and by encouraging the wagon breakers
on the other. I would request the Railway
Minisier to prevent the wastage of lakhs of
rupees as claims which the Railway admi-
nistration is bound to pay on account of the
mischief of wagon breakers. 1 further hope
that the earnest efforts made by Shri Nanda
to improve the conditions of the Railways,
will be coatiaued by the present Minister.
1 feel the hon. Minister will find out some
means for cradicating the problems of the
Railways in the Eastern side in consultation
with the Mcmbers of Parliament belonging
to West Bengal, Bihar and Orissa. With
these words I support the Railway Budget.
I conclude my speech after paying thanks to
the Railway Minister,

SHR1 JYOTIRMOY BOSU [Diamond
Harbour) : Sir, the Indian Railways, after
23 years of utter mismanagement, corrup-
tion and bungling, has come to a place that
it can never berome economically viable.
It can never give you a dividend for the
Rs. 3,000 or Rs. 4,000 crores that the people
have invested in this sole monopolistic com-
paay, a unit which enjoys the monopoly
right of running the railway transport in
this vast sub-continent, This is because of
continuous mismanagement, bungling, cor-
ruption and inefficiency.

The greatest evil in the Indian Railways
today, if you ask a man who undersiands
transport economy, is the great evil of over-
capitalisation. Indian Railways is suffering
from overcapitalisation. You have never tried
to understand it because you do not have
auybody to understand it. You are trying
to behave like a village quack. When you
see a hole here, you try to patch it ; you
a0 apother hole and you try to paich it,
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but you do not try to understand the over.
all difficulty and position.

What are the examples ? Even ten
years ago if you designed a passenger bogie,
you could design it, say, for Rs. 80,000 for
construction. You did not go in for lami~
nated plastic walling costing Rs. 6 per
square foot; you did not go in for
aluminium chequered plates for flooring ;
you did not ge in for linoleun. Every-
where you are overcapitalising. In the
waiting room, which is frequented by 26
persons in a month, half of them pass-
holders, you go in for canary colour mosaic
flooring, which costs Rs. 2.50 while ordinary
cement grey flooring, giving you the same
material comfort, would cost you 50 pase.
You cannot run the railways because you
are just not competent to do it. You do not
understand the economy of it.

Then, you exaggerate to a great extent
the safety margin of the permanent struc-
tures of the railways. 1 remember, when
Mr. Khruschev came, he went to a public
sector unit in Bangalore. He saw the steel
design and said that if the design had be-
longed to his country, he would have sent
the designer behind the bars.

They do nol go in for research whether
all the ordinary constructions should be
done with reinforced cement concrete where-
by you could save steel. You are not in-
terested in that. You are trying to pamper
your Dnagineertng Department and the
Engineering Department has become a big
hole on the wall of the Railway economy.

What about the dead stocks ? Anybody
who came to the Railway Board, a General
Manager or a big man in the Board, tried
to buy semething special in a huge quantity,
say, for example, cast iron sleepers. The
hon. Members while they travel will sce
billions of them lying and getting rusty. We
want to know how much was ordered and
how much has been actually used. Whv is
it that the man who placed an order has
not been penalised and prosecuted ?

You depend for everything on the
R.D.S.0., the Bible of the Indian Raﬂwa?'s-
You do mot have anybody else to advise
you, There are ghosts, manufacturer ghosts:
working and the Indian Railways have be-
come a dancing and playing ground of
monopolist producers. Why do you want
to bave non-ferrous fittings ? Why de yo¥
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have imported stainless stecl fittings for
latrines ? In a country where you spend
36 p. for a man to live in a day, you are
using imported stainless steel for latrines.
You want to run the Railways like this.
Not in your life-time, you will improve the
Railways like this. You may wear what-
ever type of cap you like. But the Indian
Railways are not going to improve.

Let us sec the lack of planning in your
cvach-designing. The cubical content utili~
sation of a coach is so very poor. You have
not gone into that research. What about
designiag  wagons on the Chinese type, a
convertible variety ? Have you gone into
this? No. A open wagon suitable for
taking coal gocs to Ghaziabad and comes
back empty because it cannot take wheat,
There is empty haulage cvery timc. During
the last 23 yecars Congress rule, the wheel
continues to move and it cuts a hole on the
people’s pocket. This is the Indian Railways
today.

What about rails that are rejected in
this country ? They are sent to Malaysia,
Burma and Hong Kong for usc in their
Railways. You do not think of recon-
ditioning them. You do not think of using
them for other purposes. You sell at the
ratc of Rs. 300 a tonne while outside it is
sold in the black market at Rs. 1800 a
tonne.

Who asked you to go in for dieseli-
sation which has caused widespread un-
employment in the coal mine areas, The
former Railway Minister conspired with
American Diesel Eugine producers and
designers and ruined the Indian Railways.
The diesel traction is far more dear. It is
greatly foreign exchange orinted. How
many crores of rupees have been paid to
Yankee designers of diesel engines. We
know the bluff, Even year before last, the
Varanasi factory produced diesel engines
which consisted of 85 per cent of imported
Components, Dod’t try to tell stories to us.

. Not very long ago, your importation of
dicsel fuel amounted to Rs. 5,00,000 tonnes
per year. On the one side you talk of self-
sufficiency in essential items, on the other
hand, in conspiracy with foreign mano-
Polists, you congpire and dig & hole on the
Wall of Railway economy in the country.
That is your class charactet.

You have qompletely surrende.ed to the
foad transport business. This .oad trans-
Port is foreign investment oriented, Amongst
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all the forms of transport in the coumtry,
it is the dearest. Why ? 1 H.P. pull for
road transport is 100 Kg—I cannot give you
exact figures here—for rail, it is 500 Kg.
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and for water it is 2000 Kg. In spite of
that, you cannot make profit. It is because
you deliberately co-operate with foreign

monopolist oriented road transport.

Sir, this is so much a part of the econo-
my of the place from which you have been
elected. The Railways have lost all the
high-freighted traffic in favour of the road
transport. You carry a sackful of limestone
500 miles for Rs. 5. A box of bata shoe
company’s product of a small size is carried
for Rs. 10 for 200 miles. Thus, you are
losing the freight. You go on increasing the
fares as much as you like. Bat you cannot
give a good enough account for running this
organisation,

Have you ever thought about the schedu-
ling of the structurals and the specifications?
Have you thought about reconsideration of
the safety margin 2 No. Your whole idea
is only to make money, give some to mono-
polists, something you take, you rob the
common man in all this. We wanted coir
cushion with gunny cover and drinking water
tanks but the Railways said, no, because
the big capitalists do not make money out
of it. You use sun-mica, stainless steel,
aluminium, non-ferrous metal etc. and dump
them there. In all this the material com-
fort is nil ; visual comfort is good. Yau
may feel encouraged Mr. Hanumanthaiya, I
do not.

The value of Martin-Burn Railway
would be about Rs, 35 lakhs today. For
that little money what a wonderful service
that bas been rendering ? It was carryisg
35,000 passengers daily, who have been
getting Rs. 50 to Rs, 200 a month. They
have to pay only Rs. 15 or Rs. 17 whereas
if they travel by bus, they would have to
pay Rs. 55 to Rs. 60. But you wanted to
do away with this light Railway. That is
because you had pressure from the road
transport. That is why you wanted to do
it ; no other reason.

There are 2,000 employees who are
stranded in Calcutta and Mr. Nanda said
that they will be absorbed in the month of
December, 1971, Almost 6 months have
passed. They are still starving in the streets,
You have got wonderfnl air-conditioned
office and limousine and everything. ‘The
map who makes the money is siarving in
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the streels of Calcutta. This is the Samajvad
of Mrs. Indira Gandhi.

What about your industrial policy reso-
lution ?  Why should you abolish it ? Why
cannot it be nationalised ? About Sealdah
division, you collect the moncy in advance.
You are under contractual agreement. But
3 times a weeh you say you cannolt give the
train  This is your socialism. What about
your saviouts, the CRP, the police and the
army and the RPF. This is the miserable
economic condition which we witness today
and for this you are wholly and solcly res-
ponsible.

Day before yesterday a gangman at
Mankar station was murdered by the
CRP men. Do you want the Railway to
behave in this way ? 1 can assure you that
this Government wiul never be able to run
this public scctor organisation of the biggest
size in this country on efficient and economic
lines,

THE MINISTER OF RAILWAYS
(RAIL MANTRI) (SHRI HANUMAN-
THAIYA) : About 65 hon. Members have
participated in thc debate, I am thankful to
them that they have dealt with the problem
of railways from various points of view. They
have dealt with policy matters ; they have
dealt with individuai gricvaaces and requests;
they have had some words of appreciation,
and plenty of words of depreciation as well,
It is all in the naturc of the game. When a
budget proposal comes before the House I,
for one. ay a democrat do not expect every-
body to praise the budget., The occasion is
meant for Members to see what is wrong
with the Railway Administration. 1t is their
duty and responsibility to suggest remedies.

16.31 hrs,
[Shri R. D. Bhandare in the Chair]

It is these parliamentary discussions that
keep every person in the Railway Admini-
stration including tho Minister on his toes.
Therefore, ¥ heartily welcome whatever
eriticism has been made. and in the true
democratic spirit, I respond, by owning the
mistakes wherever there are mistakes and
defending the Railway Administration
wherever there is aa uncharitable charge
against them.

To begin with, I shall deal with policy
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matters. Dr. V. K, R. V., Rao, Shri C. M.
Stephen, Shri A. P. Sharma, Shri Piloo
Mody and Shri M. Kalyanasundaram and
various other Members gave their point of
view of the financial and other policies
pertaming to Railway Administration, Dr
V. K. R. V. Rao in particular reviewed the
allotment made to the railwuys in the Fourth
Five Year Plan. [ very much value hn
contribution to the debate. He has had
experience of the Planning Commission and
adminustration ; besides, he is an  economist.
He has said, as also Shri Chintamani Pani-
grahi and Shiti Piloo Mody, that the reduc-
tion in  the railways® Fourth Plan traffic
targets and outlay was not justified in view
of the Government’s commitments to the
public to provide for the development of the
cconomy and additional employment
potential,

1 explained the 1casons why the Plan
allotment was reduced by Rs. 250 crores. 1he
cstimated traffic did not materialise according
to calcluations. That was becausc of the
recession.  That was because of the strikes
and bundhs that adversely affected production

in stecl and various other sectors.  But that
is not a permanent feature. Therefore, even
though it may be the estimatc of our own
Mims'ry and the conuected Ministries, 1 find
it drflicult to accept the final position that
they have taken.

Therefore, I have deliberately included
the sentence in my speech that the Plan
allotment has to be rcviewed according to the
exigencies of the time. 1 agree with Dr. Rao
and other hon. members that our cconomy
is picking up. Our exports havc been hope-
ful. It is only the law and order posiuon
in the castern sector that is causing abxiety
But for that, I would have summoned
courage to state before you that our cconomy
is picking up, and therefore, corresponding
investment has to be made in the 1ailways.
This hopeful feature of our economy wariants
the restoration of the cut made by ths Plann-
ing Commission and other authorities.
may take the House tnto confidence and say
that I propose to discuss this matter Wlt_h
the Planning Commission and other authot!-
ties s0 that the Railways may get at least the
cut made of Rs. 250 crores restored.

From another point of view also, it
absolutely necessary, The Government of
India are committed to the policy of relicV
ing unemployment. There is no DbeUS
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sector than the railways to provide cmploy-
ment opportunities immediately and all over
the country. The distinguishing feature of
investment in railways is that it will leave
permanent assets for the nation. ] am
thankful to hon. members for giving nic
encouragement for pleading for 1estoration of
the cut made of Rs, 250 crores, It may be
that 1 may be asking for more. As everyone
knows, this public undertaking is not mecrely
a commercial proposition ; it is also mcant
1o serve the people, by providing employment
opportunities and by endering day to day
service requircd by industry and various
other sections of our people. Therefore,
the railways have to be looked upon as a
many-sided blessing. It is not mercly a
one-sided blessing that it is conferring on the
country.

I happened to read several months ago
a magazine article. In the US it scems the
automobile industry constitues the core of
industrial activity and progress ; it scems
almost every tenth man or so is in one vay
or another connected with the automobile

industry. Therefore, it is the core of their
industrial structure. In India, it is the
Railways that is holding that place. Any

encouragement given to the railways will, to
that extent, advance not mercly the railways'
assets but every other industrial and economic
activity in the country, S0 wc have to see
that this railway system is given momentum
and impetus not merely on technical and
business considerations but on larger consi-
derations of cconomic dcvclopment and
progress, That is why I sponsored the idea,
and T am thankful to many hen. membeis
who have blessed the effort, that overbridges
and underbridges have to be constiucted;
In as great a number as possible. That will
give instant employment as my hon. friend
Dr. Rao said, and it can also spread employ-
Dhient  opportunities all over the country.
There is the Safety Fund of the order of
Rs. 10 crores, and as Dr. Rao has pointed
out, the Government of Inaoia is making a
Provision of about Rs. 75 crores to relieve
the uncmployment problem. Out of this
Rs. 75 crores, 1 want to request the Prime
Minister 10 help me get at least Rs. 10
Crores so that I can build more and more
over and under bridges which will bring
Satisfaction 10 many Members of this House
who want them.

SHR1 JYOTIRMOY BOSU : Wil they
b¢ revenue and utilisation oriented ?
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SHR1 HANUMANTHAIYA : I have
discussed the problem in my speech. It
would take a very long time for me to
explain again. Mr. Jyotirmoy Bosu who is
onc of our ablest Members understands the
problem much better than I do.

SHRI JYOTIRMOY BOSU Don't
be sarcastic,
SHR! HANUMANTHAIYA : No, no.

SHRI JYOTIRMOY BOSU : 1
retort it you talk like that.

can

MR, CHAIRMAN : [lc has misunder-
stood.  You have complimented him,

SHRI HANUMANTHAIYA That is
the misfortune of the country that such
people get into the category of ‘“‘casy mis-
understanding™,

SHRI1
people 1 Mysore  as
concerncd.

JYOTIRMOY BOSU : Even
far as you are

SHRI HANUMANTHAIYA In this
matter of constructing over and under brid-
ges as soon as possible, the State Govern-
ments have to co-operate because the neces-
sary land has to be acquired, the necessary
civil works, the road-making portion, has to
be done by the State Government. 1 propose
to address a letter to them, and I have
alrecady done in the mtter of some States,
to have as many bridges as possible. When-
cver | visit a State, 1 propose to make this a
matter of discussion and immediately devise
the mevrsures 5o that as many over and under
bridges as possible are built. I am much
beholden to hon, Members who have given
this idea their considered support.

So far as financial policy is concerned,
several Members wondered why there should
be any deficit at all, I had explained it
very clearly in my Budget. If this interim
allowance to our employces had not been
given,- so far as railways are concered, 1
have given the figure which is much more,
Rs. 36 crores— there would have been no
necessity to sce a deficit in the Budget, but I
am not putting the blame on the workers.
They need increase in emoluments to eke
out their livenhopd when the cost of living
goes on rising. They must be made to live
at least tolerably well in order to render
tolerably good service. We, therefore, are
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committed to the proposition that the workers
must be paid to the extent possible as well
as the resources permit. We had to agree to
this interim relief, which was of the order of
Rs. 100 crores all over the area of the
Government of India, and this was an
additional burden. It is, therefore, primarily
this unforeseen expenditure that came in the
way of our effort to balance the income with
expenditure.

Sir, I may as well take the hon. Mem-
bers into confidence because every Member
is concerned with corruption and inefficiency
and it does not take much effort to say so.
1 myself know ; 1t is not that I know it
today ; I have been in public jife for almost
35 years and I began my political career as
the Leader of the Opposition mn the Mysore
Assembly when the British people were
ruling. This was the charge 1 was making.
To find some deficiency is one proposition :
to remedy it is another proposition. It is
not merely in India. In every country, and
for that matter, in every age, corruption and
inefficiency are having their sway. It is our
continuous and constant effort to keep them
undet check ; we are making that effort,
But I must say that if the allegation made
with gusto by some of my hon, friends was
true—that there is corruption everywhere
and inefficiency everywhere—then thesc
60,000 km of railways would not have run
at all. That this huge system, the biggest
system jn the world, is ruoning and is runn-
ing to some satisfaction, itself proves that
there is efficiency and there is honesty also.
You will naturally not expect me to give
correct figures as to what percentage of our
personnel is honest and efficient. With your
watchdog attitude on the railway adminis-
tration and with our eflorts, it will be
possible to lower this level of inefficiency
and corryption. I propose to do so during
the coming months. How far I succced, 1
myself do not know. All thatl can say
today is that I will make the best of efforts
and 1 have the satisfaction that I have your
support in the matter.

I will make one proposition, and that
will not be liked or relished by people like
my hon. leftist friends over there. The rule
of law that we have embedded in our Con-
stitution makes it impossible for us to
punish inefficiency ; it makes it almost
impossible for us to punish the dishonest, As
you know, even if a man is punished
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properly, he can go in writ petition aad the
case goes on for years and years and many
a time, the distance and time and the
distance from the place of the crime so
work as to acquit the person. I have myself
seen many such cascs. But on that ground
we cannot dispense with the rule of law and
try to punish everyone through discretion.
(Interruption)

AN HON. MEMBER :
law.

Change the

SHRI HANUMANTHAIYA : 1 am
coming to it. The American economy
advanced so rapidly because of the hire and
fire system. If a person, even if he is the
exccutive head of an organization, is found
inefficient, he will bc given 24 hours’ notice
to quit, Nothing of the kind can be done
in Indim. In the socialist countries like
Russia or China, incfficiency and dishonesty
will not be punished merely by dismissal ;
their very liberty and life will be at risk.
Therefore, that is the fear,

Here we have neither the Power to hire
or {lre nor fhe kind of a punitive power they
have in China or Russia. Can you ever
imagine a labour leader going on strike in
China or Russia ? Here even in the public
undertakings owucd by the  people
and wmanaged for the people, they go
on strike.  There is no distinction between
private secior and public scctor go far as agi-
tations, strikes. ete, are concerned.

PROF. S. L. SAKSENA (Maharajganj) :
Here the workers arc not the owners of the
factories,

SHRI HANUMANTHAIYA : Even in
China and Russia, the workers are not the
owners. [ have mysclf gone and seen it
workers are nowhere owners.

1 will deal with the proposition made by
Mr, Sharma. I have already made 8 recom-
mendation in one of the ARC reports
that the waorkers are entitied to pasticipation
in management. But only, managoment ¥
management, where you require, skill, ability
techniques, etc. Merely because you ar¢ 3
Iabourer if you sit there, how will you man
age 7 If one does not know driving, cven?
he is our dearest friend, can we put him 8!
the wheel ? It will be risky to human lives
The only qualification for management ¥
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ability and all techniques pertaiding to man-
agement : Whether he is a labourer, white-
collared worker or any other type of man, he
ought to be allowed to go up to the level of
management, irrespective of class distinctions.
That is the proposition. We have to think
deeply, not superficially. As soon as we pur-
chase a house, we do not begin to demolish
the windows, doors, elc. When we own
something, we protect it, Therefore, any
laboure leader who sponsors the idea of parti-
cipation has to see the logical conclusion of
it that there can be no question of strike or
agitation against the management on which
he sits. To have cheap popularity, you
should not say in one breath, “let workers
participate in managemeut *, and in another
breath, ““let them go on strikes as they do in
capitalist countries.” These two ideas do
not harmonise.  We should be consistent in
regard to the proposition.

PROF. 8. L. SAKSENA : But workers
must be in offective control of the manage-
ment if strikes are to be avoided.

SHRI HANUMANTHAIYA : This Go-
vernment, aftcr obtaining a massive majo-
fity, 1s thinking on those lines, it is not
merely myself, The Prime Minister has
made one of the most famous pronounce-
ments on labour policy. Most of you must
have 1ead it. [ approve of it not because
for the 1ime being 1 am serving under ber.
I have been stating ihis proposition for a
very long time and 1 bave done it in writing
in ihe ARC reports. Therefore, let us all sit
together and avolve correct policics of man-
agement, labour, trade unionism, etc., so that
ultimately we may achieve the aim of natio-
nal progress through better production.

The hon. Member, Shri Pillo Mody,
Made a great point that our railway adminis-
tration is not following modern techniques
of management. Incidentally, he had a dig
al public: enterprises and he had a soft word
1o say about private enterprises because they
are making use of all thesc computers and
techniques of management. He said that the
Tailways do not have a single eomputer even
though small firms in the private sector have
8ot computers, $hri Mody never loses an
9Pportunity to pay homage to the private

‘tor and blame the public sector.

1 welcome his views and criticisms, I can
only say that his views are plausible but his

Sitieisms are amey, 1 would like to enlighe
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ten the hon. Member in absentia on this sub-
ject.

The Indian Railways are the largest users
of computers in the country, They have 14
computers, one for each zonal railway and
the production unite, one for the Railway
Board and one at Mughalsarai, All of them
are IBM 1401, the latest and the biggest
modecl among the sccond generation of com-
puters, They are being used for freight
accounting, passenger accounting and statis-
tics, wagon control, Production control and
pay sheets. A beginning has been made in
respeet of inventory conrol as well. The
Indian Railways have, however, 50,000 items
of stores which are of diverse character, cove~
ring rolling stock components, electric traction
equipment, signalling items; steel, cement,
fuel, oil and other consumer stores. A com-
prehensive plan for computerising stores ac-
counting and inventory control with the
overall object of minimising inventory
holdings and, at the sametime, improv-
ing the s:rvices of the consuming depart-
ments has been introduced in stages since
1968. The first phase of this scheme
has been completed in all the railways
and production units and iaventory ledgers
are also now on the computer. The compu-
ters also produce debit and credit summaries
and other account statements, including ex-
ception reports’ required 1o assist the man-
agement in excrcising better control on the
inventory. Sophisticated techniques such as
ABC analysis are being introduced steadity
and it is expected that the full schem would
be completed by 1973-74. The inventory,
excluding fuel, held by railways totalled Rs.
151.87 crores as on 1-4-6Y. As a result of
the various steps taken, the inventory came
down by Rs. 16.46 crores to Rs. 135.41 crores
as on 1-4.70. In spite of the increasing price
levels the iaventory has been maintained at
more or less the same level in 1970-71. The
present inventory represents roughly 8.3
months® requirements. It J& hoped that with
the implementation of the full schcme of
computsrisation of inventory control and in-
troduction of other technigues it will be pos-
sible to reduce inventory to a level of six
months’ requirments in the near future.

Recognising the value of modern manage-
ment techniques, works study organisations
were created on the zonal railways as far
back as 1965. The Works Study Celis of
railways study the various problems assigned
to them so as to suggest methods to improve
the werking,
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These studies are proving useful. A large
number of officers and supervisory staff have
been given advanced training in management
and work study techniques.  Sevcral officers
have also becn trained abroad in modern
concepts and techniques of managemeni in
almost all spheces of railway working.

17 hrs.

Resides, it is the rezular feature of our
training also. The curriculum of the Rail-
way Staff College at Baroda also indudes the
subject of management science for officers at
all levels. So far as the non-gazetted staff
is concerned, such instructions are imparted
in the zona! railway training schools. Over
1,500 offiers and stalf have been trained
during the last six years in  various modern
management techniques and the traming has
been so uscful that the working of the rail-
ways has shown improvement to some extent,

Apart fions the above domestic  arrange-
ment, the railways have also enguged outade
experts from tine to time Recently it was
decided .o obtam the scrvices of  outside ea~
perts or consultants in the ficld ol cfficiency
and modern management stinlv, some aspects
of railway working. A number of projeets
have also been c¢ntiusted to well kuown
organisations in the field, like, the Adnunis-
trative Stafl Coliege, Hydorabad, the Indian
Institute of management, Ahmedabad, and
the National Institute for Training 1n Indust-
ual Engmecring, Bombay.

Therefore, so far av modern techniques
are concerned, the railwavs, are quite alive to
the requirements thereof, Ia future we hope
to make use of every advance made or ideas
evolved in this field of busincsy management,
so that our ratlwav officers may be better
equipped to work in an cfficient and eco-
nomic manner,

Many Members attacked the Railway
Board.

AN HON. MEMBER :
critiicized.

Not attacked,

SHRI HANUMANTHAIYA : You, in
your wisdom, merely criticized but you will
kindly remember that an hon. Member of
the Jana Sangh went to the extent of saying
that they were rakshasas. May be, the hon,
Member, Shri Kachwai, instead of saying
rakshaks, must have said rakshasas. Maybe,
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the Sanskrit pronounciation was a [ittle
faulty.

17.03 hrs.
[Mr. Deputy-Speaker in the Chair}

1 know, except for a few Members of
this House, most Mcmbers are critical of the
Railway Board. I 1 speak today about the
Railway Board, please do not take it that 1
am the Railway Mmister and, therefore, of
necessity 1 have to defend them, No: but 1
have studied the problem when 1 was the
Chairman of the Administrative Reforms
Commission and T will place some facts and
figures before you and you can draw your
own conclusions ; vou nced not accept ny
Judgment,

When vou compare the railway finances
and personnc! with some of the State Govern-
ments. you will sec the immensity of 1.
‘Take the biggest of our States - Biliar, UP and
Madya Pradesh. They make almost more
than half of India. The total budget of
these three Staics put together is less than
the hudget of our railway administration.

SHRT JYOTIRMOY BOSU - What aie
you driving at ?
SIIRI IIANUMANTHAIYA : [n the

matter of employment also, all the threc
State admunistrations have only 11 to 12
lakhs of employees, whereas the railways 18
ncaring the figure of 14 lakhs of ecmployees.

SHRI JYOTIRMOY BOSU : Including
cauil labour or excluding casual labour ?

SHRI HANUMANTHAIYA These
oausual remarks you cin keep for later use.

SHRI JYOTIRMOY BOSU ¢ Provided
you arc there, Does this figure include
casual labour whom you are exploiting ?

SHRI HANUMANTHAIYA : Let me
deal with more serious problems. So far as
that problem is concerned, I am prepared 0
come to an agreement with what my hon.
friend says on the subject.

In respect of these three State Govern-
ments, today, 1 think, the total figure will g0
to mote than 150 or so. This Railway
administration which manages such & huge



241

undertaking has a personnel of 5 Members
on the Board, one Minister and one Deputy
Mimnister. Therefore, you will see that the
organisational set-up at the head is if at all
exemplary instead of what is called being a
white elephant as spme of the hon. Members
put it.  (Interruption)

ot goy ot (wAgR) ¢ A av
o5 fraar glar & 7

=Y gEgT® aRE (FEAer) - W ag
HE T w7 FET R ?

off qeg af g F e A A & @

SHRI HANUMAN1THAIYA : [ invite
the two hon. Members who do not know
what the Board is doing for a cup of tea and
it them see what is the work they are doing.
If they arc really interested in knowing what
the Board is doing, [ invite them to see for
themselves what they arc doing and then talk
later,

Some of my friends rightly ask : Why
should all authority get concentrated in the
hands of the Railway Roatd 7 Let me take
vou into confidence and tell you that IS
days ago | had a meeting with all the
Gencral Managers along with the Members
ot the Board and wc took a decision to
decentralise the powers and functions, as
much as possible, in consonance with the
reccommendations made in the Administrative
Reforms Commission Report on the subject
45 well as in  the Report on Decentralisa-
tion of Powers and Functions—there is a
“eparate Report on that.

The famous sentence that is written
there is that the delegation of power must
be “maximum possible and not minimum
necessary,”  If this formula is followed, the
whiteness of the elephant will, I am sure,
turn into green to please all your eyes.

1 am myself aware when I go into the
building of the Rail Bhavan and I am
dgainst at the size of the central adminis~
tration of the Railways......

SHRI JYOTIRMOY BOSU : Beautiful
Tooms ; large spacious air-coaditioned bath
Tooms and all that. It is very good ;I
Appreciate it,

SHRI HANUMANTHAIYA : I pro-
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pose to discuss with the Members of the
Railway Board as soon as 1 find time after
this general di-cussion on the Railways is
over. I think, I will be able to prune the
establishment of the Board to the necessary
minimum level. [ hope you will not ask
me to disclose straightway what steps I am
taking because in a democracy, you have to
consult many authorities in the Government
of India before the actual economy in per-
sonnel is effected.

As you know, the Indian Administration
suffers from one lacuna. It may be Swaraj.
But literally it is Sifarish raj. As soon as
I try to remove one or the other officer, he
will start @ campaign with all the relatives
of Members of Parliament and various per-
sons in authority not to retrench him. This
1s a major difficulty in the way of effecting
economy in personnel. But since you have
created necessary atmosphere, 1 have no
doubt whatsoever that 1 may succeed in
effecting great reduction in the establishment
of the Railway Board and [ propose to
do so.

1 will deal with some of the minor pro-
blems also. Several Members belonging to
the Scheduled Castes and Scheduled Tribes
urged that proper representation should be
given to the candidates of these communi-
ties in the railway services. 1 was very un-
happy to know that the percentage guaran-
teed to them has not been fulfilled even
though so many years have passed. Happily
for me, I came here from the Ministry of
Social Welfare., Within the course of about
6 months 1 appointed several Scheduled
Caste persons to several posts and wherever
it was a case that Scheduled Caste persons
of requisite qualifications were not available,
I have passed orders that it is given to the
best among the Scheduled Castes candidates,
In the Railway administration, I am hopeful
that hon. Members will give me support and
encouragement to follow this policy. I
follow the oath which 1 have promised to
uphold under the Constitution. It is nota
procedural formality, The Constitution
guarantees certain things to the Scheduled
Castes and Scheduled Tribes. 1 take it in
that spirit. I hope I will be able to see
that the representation of the Scheduled
Castes and Schedulad Tribes in the Railways
goes up appreciably high,

So far as local candidates are concerned,
1 am in agreement with the idea which has
been expressed. There is no use bringing
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in a clerk or gangman from 1,000 or 2,000
miles away. 1 admit, local people should
be given encouragement.

I said in some other connection that for
several decades—maybe, even a century and
odd—, the whole administration of India was
based upon the three Presidency towns that
is, Bombay, Calcutta and Madras. That was
the pattern followed by the British in the
days of the British administration. Every
office was concentrated in those cities.

The Railway Service Commisson is now
located in Madras, Bombay and Calcutta
Now I am thinking whether it is possible
to shift some of them to lesser represented
areas. I don't know how far this is practi-
cable, but this is my feeling.

The urban population in these three
great cities have grecat employment oppor-
tunities. Therefore it is but right that we
must give equal opportunities to all. This
is one of our Fundamental Rights Theieby,
I hope 1 will be able to relieve the popu-
lation pressure in these three great cities
and also rectify the regional and local im-
balances of the last so many years.

One hon. Member said, let there be at
least one Scheduled Caste man in the Rail-
way Service Commission. I may inform
the House that the Chairman of the Bombay
Railway Service Commission is a Haryan.
Hereafter, whenever  appoiniments are
made to these three or four public service
commissions, 1 would see that there is at
lcast one chairman, not merely a member,
but at least one chairman, so that he may
really help the Scheduled Castes and
Scheduled Tribes to get proper represen-
tation.

Wt yagw @wwel ;o IWF AR @
gheera giar anfeg

SHRI HANUMANTHAIYA: T am
prepared to make way for my hon. friend,
provided he would come over to our
party.

SHRI JYOTIRMOY BASU : They are
* already with his party.

ft W oww: W Wy A e
sp e § fregee e o fagges
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SHR1 HANUMANTHAIYA : 1 shail
give a reply to that also, which will make
him happy. Recently, I have given in-
structions that the circular must be adhered
to strictly, and any hon. Member can bring
to my notice any instance where that eir-
cular is violated by any of our officers, and
1 shall strictly enforce it.

AN HON. MEMBFR : What about the
board ?

SHRI HANUMANTHAIYA : There is
already a Charrman in Bombay. As for the
Railway Board, there is no Harijan, so far
as [ could see, in any of the top classes,
such as zonal managers or the membcers of
the Railway Board etc. 1 think we have to
wait for sometime before these ambitions ate
fulfilled.

My hon. friend Shri Mr. Kalyanasund-
1am has made some very good suggestions.
But he sprung a surprise on me as it weie
by the ignorance that he displayed. Seveal
other hon. Members also have commented
upon my statement about wire-cutting and
constant interruption of services. Shri R.N.
Sharma has asked why the interruption
should be for as long as four or four and &
half hours. Shri M. Kalyanasundaram
doubts the whole thing and wonders how
anyone can g¢ near a wire with 20,000 to
25,000 volts tonsion and steal it. 1 mav
first explam thel the restoration of overhead
electric traction wires, after a portion has
been cut, reauires the following action.
namely (i) location of fault, (ii) moving the
power repair wagon 10 the site and, (iii) the
time tahen for actual repair work. The
location of fault itself takes a good deal of
time, as the remote control system pinpoint-
ing the interrupted section does not often
work due 10 the theft of underground tele-
communication cables or the theft of
batteries and other equipment for the ré-
mote-control post. Very often, the men
have to proceed to the switrh-post to operaté
the switch manually. The tower wagons
are located at points 40 k.m. apart.
the faulty section has heen located, the towe!
wagon along with the repairing crew a0
materials has to be taken to the site by 87
engine. The men thereafter have to locate
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the exact fault and carry out the repairs.
All this takes time. As I mentioned in my
budget speech, most of this takes place
during the night. Hon. Members can
imagine the plight of thc crew working
under such difficult conditions at night.
They have also to guard themsclves against
possible attack by the criminals. Consider-
we all the circumstances, it is not surprising
that this much of time is required.

Regarding  Shri Kalyanasundaram’s
doubt’s, T can tahe him to the area so that
he can see for himsclf how these thefts are
taking placc and the havoc they cause to
railway operation. He will see how the
persons engaged in these nefarious activities
know all ahout the tricks of the trade and
the precautions that should be taken in
handling high voitage equipment. They are
wlequately  protected with  rubber gloves,
shaes and other equipment. A popular method
o cutting high voltage wire scems to be to
hort circuit the wirc by throwing a chain
tied to the end of a rope or just throwing a
wettope with a stonc tied at one end, the
other end of the rope bemng held to the rail.
lhere are two wires and  then they are
shottencuited by the chain or wet rope.
They become dead. Thereafter, the wires
can be safctlv cut by hacksaw blades mount-
ed at the end of long wooden poles. It is
c'ear that the miscreants indulging in these
thefts have acquired all the neccssary skill
and experience neccssary for carrying on
these criminal activities in record time.

In the morning, when 1 made a state-
mnt on train robberies, some hon. members
ashed me whether any compensation would
be given to poople who lose their luggage or
Ines,  Under section 75 of the Indian Rail-
ways Act, the railways are not responsible
for loss of luggage belonging to passengers
Unless it has been booked—I am stating the
legal position. If the booked Iluggage is
curried under the charge of the guard, the
talways are liable as common carriers in
the same way as other goods and parcels,
but if the booked luggage is carried by the
Passenger in his charge, the railways are liable
only if the loss was due to negligence or mis-
cunquct on the part of the railway adminis-
ration. In view of ttis rusition, the rail-
“3s who have no krewledge of the volurre
ard contents of tre} hggage which has rot
:’:en booked and which is in the custody of

¢ passcnger himrself are not liable if the
Urgape 38 looted in the train, In case of
%10 & perton or property resulting from
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an accident to a person in the train, the
railways arc liable to pay compensation
under section 82-A of the Indian Railways
Act, irrespective of the cause of the accident.
The amrount of compensation paid for death
or injury to persons is governed by a
schedulc and the amount of compensation
for loss of luggage is determined on the
besis of evidence tendered. This amount
is determined by the Ad Hoc Claims
Commissioner, which is a separate organi~
sation, in the case of major accidents and
the cx-officio Claims Commissioner in the
casc of other accidents. If a passenger is
killed or injured by criminals in train, the
railways are not hizble. In fact, at no place
is Government liable to compensate for the
acts of dacoits and criniinals.

SHRI K. N. TIWARY (Bettiah) . There
was call attention thiy morning. Our names
were there.  We raised this question about
dacoities in train and safety in travel. T had
tabled a short notice guestion also. The
hon. Speaker directed the Minister to reply
to that now. Perhaps he is replying to that
question.

The whole difficulty is this. Tf the goods
are booked, the railway is responsible ; if
the railway carries the gools. they are res-
ponsible ; but if the railways carry the
passengers, they are not responsible for the
safety of thc passengers or property with
them, That might be the law of many
years ago during British rule, when travel
was not as unsafe to life and property as it
is today.

There was a high power Commission
on railways. They spent thousands of repees
onit. They are not taking their report into
consideration. That Commission recommend—
J was a member of it—that the RPF should
be empowered to take action and to see to
the safety of life and property of the travel-
ling passengers.

So, in the changed circumstances, the
railway n ust take tfe burden on itself.

SFRI PANUMANTHAIYA : So far as
my ten, frierd is concerned, I share his
anxiety. 1 am rot discounting what he
says. Jam only statirg the legal position.
jf tre Fcn, Heuse is of tte opinicn that the
law n ust ke changed, it will be changed by
a majcrity. Whether we should do so or
pot is & question that we haveto think

over,
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SHRI K N. TIWARY : This is a very
callous reply from the Minister. Two marri-
ed girls were travelling by that iram
and they were taken away with other belong-
ings of passengers.

MR. DEPUTY-SPEAKER : Not an-
other speech now. He has stated the
position. Yoa may not be satisfied with 1t,
but that does not mean there should be a
debate,

SHRI K. N. TIWARY : Don’t you
think it is a serfous matter ?
SHRI JYOTIRMOY BOSU : Ii 1s a

very serjous matter and the Rail vay
Miunister cannot be allowed to evade the
1ssuc as he is trying so much to.

SHRI HANUMANTHAIYA : 1 am very
happy that my Marxist friend 1s supporting
Tiwaryji.

During the course of the discussion, my
hon. friend Shri Abdul Kadar Saheb men-
tioned that the temperature inside the coaches
is higher.

SHRI K. N. TIWARY : Plewse excuse
me. The matter 1s very serious.

MR. DEPUTY-SPEAKER : Unless he
yields, I cannot do anything,
SHRI JYOTIRMOY BOSU : 1 know

you cannot direct lum, bat you can iequest
him.

MR. DEPUTY-SPEAXER : It is nat
the duty of the Chair to direct one MzmYer
to yield to another.

SHRI K. N. TIWARY : The whole
difficulty is that it is very unsafe to trave!
1n trains in Bihar, and he 13 not consilering
it from the safety poiit of view.

SHHI HANUMANTHAIYA : Taat is
a relevant point that my hoa. friend mads,
Therefore 1 have made special efforts to get
the situation clarified, All the new coaches
have steel bodies and are iategrally con-
structed, To minimise the effest of tem-
perature inside the coaches, the outer sur-
face of the roof of coaches is coited with
aluminium paint with a view to rejucting
absorption of heat, Besiges, the coaches are
also spread with asbestos on the inside of
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the roof to provide insulation against heat
The question of making further improve-
ment is receiving the attention of the re.
scarch organisation RDSO, Trials have been
carried out with fibre glass to replace as-
bestos as the insulating mtterial. Depending
upon the successful completion of the trials,
the po-sibility of providing insulation on
th: siles of the coachos also upto the
windo~ level besides the roof will be con-
sidered to see whether further reduc ion in
the temperature inside the coach could be
effected.

SHRI JYOTIRMOY BOSU : You have
got any bheat-rewsting insufation between
the outer surfice of the coi.h and mnner
surface ?

SHRI HANUMANTHAIYA : This 8
what I said

I am not able to reply in definite terms
to the various demands made by hon.
Members regarding new line,, The hon
Mcmbers would see that the whole govern-
mental effort proceeds on a planned basn.
We have got Five Year Plans. Unless
provision is made for a particular purpose
in the Five Year Plan wc are unable to
mclude it in the Budget.

Therefore, I will mention it agam, as
my friend Dr. V.K. R.V. Rao was not
here when 1 replied to that point. He and
many of our Members have convincingly made
the point that our Plan provision, so far as
the railway investment 1s concerned, must
be increased. Unless we get a substantial
amount for this purpose it is impossible to
provide even a mile of new railway in the
next Plan period. In the Plan, apart from
what is rejuired for works in progress |
have only just Rs. 15 crores for new railway
lines, which is alreily earmarked for two
small ore-carrying lines, ome in the north
and the other in the south. The amount
left is about Rs. 5 crores. (Imterruption)
Therefore, 1 propose to discuss with fhe
concerned Ministers and also the Planning
Commission to provide in the revised Plan—
in the re-thinking of the Plan—adequatc
allotment for this purpose. 1 am grateful
to Dr. Rao and other hon. Members who
have leat their weizht and support for this
cause.

My friend Shri Jyotirmoy Bosu 1 think
he mentioned it in his speech referred to2
point in his letter and the telegram han ded
over to me, that some gangman is dead.
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SHRI JYOTIRMOY BOSU : Murdered
by the CRP

SHRI HANUMANTHAIYA : But he
will be happy to know that I have received
the information that though no doubt he
w1 attacked and hurt, he is in the hospital
and is progressing well, He is not dead.

SHRI JYOTIRMOY BOSU : T have
given you the original telegram, Mr. Hanu-
manthaiya, so that you know cxactly what it
is, But you are very cleverly concealing
that part as to who had attempted to murder
him : it was one of your disciples in the
name of the CRP. Of course we are happy
that the man is rccovering ; one fioor gang-
man,

Ordcr,

MR. DFPUTY-SPEAKER

order.

SHRY HANUMANTHAIYA : T beg of
the hon. Members to be aware of one
insinvation ; certain political parties always
make a point 1o denigrate and decry the
RPF, the State police and the securitv
police.

SHRI JYOTIRMOY BOSU Anti-
fascist parties.

SHRI HANUMANTHATYA : All of
w want t1 restore Iaw and order today. One
of his friends, Shri Mohammed Ismail —it
was metioned—sat in the train in Howrah
and his suit-casc was lost. T have written
a letter to him also symnathising with him.
Thev were very much alive to one of their
comrades losine his suit-cise. T very much
wished they had asked me how many
peonle ar~ Insing their lives at the hands of
those criminals and some of thom who are
imhaed with politic\! motives and activities.
Unless these nolitical motives, the unhealthy
revolutionarv urges. as thev say, arc put
under control, the railwavs will not be
safe 1 looting cinnnt be stonned ; murders
of the kind he envisages can never be
climinated. So far as this Government is
concerned, we mav or may not he able to
hatao parib, but T assure you that we will
hatao this kind of political activity genera-
ted by a particular party ?

SHRI JYOTIRMOY BOSU : Wny
don’t you name the political pary ? (Inter-
ruption).
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SHRT HANUMANTHAIYA : I am
sure the House will approve of it. In th,e
coming months even in the railway adm'
nistration, we are going to book all theSe
political goondas who are abetting foots
violence and theft. (Interruptions).

There arc several requests by hon.
members for improvement of some railway
stations, bath room, water, etc. If Tam
not able to deal with all those points on the
floor of this House, let them not think that
T have not taken notice of them. T am
most anxions to comply with cvery request
of that kind. The Speaker, Deputy-Speaker
and the presiding authoritics have made it
clear about these individual requests, you
can wrile to me or come to my ofice. Then
an ! there, [ will see that these matters arce
settled.

About catering, I donot think therc was
ever a time when catering brought satisfaction
to any onc. T have been in Parliament for
a long time, almost from the very beginning.
In the olden days the complaint was that
the contrartor was not giving quality food
at rcasonable price because of the profit
motive Therefore, we brought into exis-
tence what is called departmental catering.
Rut the corruption, nepotism and inefficiency
were there to such a large extent that for
manv years after its introdnction we suffered
a loss of several lakhs of rupees. Only
recentty it has been able to run at a small
profit. Thi, ministership I have is just like
o1c the dre ses I wear ; it is not a perma-
nent feature of my life. T myself krow
that departmental catering is bad. As T
travel from Banealore to Delhi in the
air-ronditioned coach as a Cahinet Minister,
I saw how bad the food supplied by the
demnartment catering in the G. T. Express
was. What U am to do ? If I scran it what
are we to do with those thousands of em-
ployees ? Hon member will siy, do not
throw them on the streets.

Corruption makes its anpearance every-
where  As every peasants knows, whenever
a seed is sown, weeds also comes in. We
have to sce how to get ria of it. T do not
want to abolish departmental caterinn
system. At the same time. T want to
imnrove it In fact, fifieen days aeo I had
a ¢ wference and we have taken decision on
several matters which will effect some
improvement in the situation, While I do
not think it will bring satisfaction to every
customer, we shall make an effort.
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Here I may tell you one secret. One or
two of my friends in Parliament suggested
that instead of departmental catering
there should be catering by co-opera-
tive socisties. 1 have readily agreed to
this provided they give an assurance that
they will personally see to the satisfactory
condition of the quality and price of food-
stuffs. I have already given two contracts
to co-operatives on that basis. Tf hon.
Members want to serve the nation mn a
truly patriotic spirit they may come forward
with suggestions for catering in the co-
operative sector in any arcas they like. 1T
will give them such contracts provided they
take personal responsibility for satisfactory
catering. This is one of the things 1 want
to pursue.

Many hon. Members have referred to
late running of trains, It 1s impossible to
improve the situation in the eastern region
just at present wiih the present number of
alarm chain pulling. deteriorating law and
order situation, looting and stealing. But
there is no such excuse for late runnint of
trains in other zones like southern and
western zones. [ have already instructed
my officers to watch the movement of trains
every day and see the progress. Herel
concede that the members of the Railway
Board should take responsibihitv. 1 propose
to hold the member in charge nersonally
responsib'e if there is late running of trains
and if thev do not bring railway punctuality
to certain standards I will have no hesitation
in making a8 recommendation against them
to the Apnointments Committee of the
¢ binet  This is not  usmlly said but L am
saying it because T am very particular about
the punctu'ity of trains than the security of
tenure of anv member of the Railway Boird.
I want to pursue the matter in that spirit,
The General Managers and Operating
Superintendents in whose area the trains run
late without extrancons factors comin in
will not be recommended for prrmotion.

T have taken more than an hour and a
quarter and will conclude by referring to
just one point. [ do not know whether Shri
Birendra Singh Rao is present here

SHRI BIRENDRA SINGH RAO ' 1 am

SHRT HANUMANTHAIYA : T thank
you for showing me this courtesy by being
present T admire his courage. The name
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given to him. Birendra, truly applies to him
At the same time, I will say that I do not
know whether his parents were comipletely
justified in giving him that name. While ]
do not want to refer to other points, 1
would like to deal with one point.

Take, for example, one talking point
It has now become a talking point that La}
Bahadur Shastrii  could not stand an
accident and resigned. Everybody quotes it
every dav almost. But  want you to think
over it calmly, Tave accidents stopped on
that account 7 1t may be that at a parti-
cular time he felt mental anguish and
resigned. Tt might be that he has established
a reputation for himself for honesty and
selfiessnese.  But has it led to the solution
of the problem itself ? To create a talkine
point is easy ; to create a petmancnt
solution of the problem is more difficult.

My hon. friend. Dr. Rao, who is also a
literay man, will verify ; T read a long time
back one of the essays by a famous essayist
whether in the sentence is :

“It is easier to dic for the country
than to live for it,”

In the heat of the moment you can go to
jail or to the battlefied and get killed within
a minute, But if you want to devote all
your time and energv and atiention to the
service of the commtry continuously, none of
us will be found equal to the task.

Therefore 1 would anpeal to the brave
new Member there was the Brave New
World of Aldous Huxley that he has to see
that a talking point does not sblve problems,
that there is no instant solution to inefficléncv
and corruption,

So far as his offer to became the IG is
¢onncerned, T can onlv say that he shows 1
great deal of humility in offering to becom»
a minor official, for a person who deserves
to be the Chief Minister or a Central
Government Minister at anv time, There.
fore, 1 do not want to insult him by
accepting his offer. But, at the same time
T want Member of his calibre to serve on
on the various committees that the railways
form and give direction and drive to our
effort.

17 47 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday, June b
19711Iyalstha 12, 1893 (Sakq).
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